
!39 to Committee MAT f» W dg im-n m
U it the pleasure of the House that 

leave qs recommended by the Com* 
anittee may be granted? 

SOME SON. MEMBERS: Yea.
MR. SPEAKER: The Members

will be informed accordingly.

11.49 hrs.

ELECTION TO COMMITTEE
G e n e r a l  Co u n c i l  or In d ia n  s c h o o l  

or Min e s , Dha n e a d

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): I bes to 
move:

“That in pursuance of *he provi-
sions contained in rules 4(ii) to
(iv) and 15 of the Rules and Regu-
lations o f the Indian School of Min-
es, Dhanbad, the members of this 
House do proceed to elect, in such 
manner as the Speaker may direct, 
two members from among them-
selves, to serve as members of the 
General Council of the Indian 
School of Mines, Dhanbad, subject 
to the other provisions of the said 
Rules -and Regulations.”
MR, SPEAKER: The question is;

“That in pursuance of the provi-
sions contained in jrules 4(ii) to 
(iv} and 15 of the Rules and Regu-
lation of the Indian School of 
Mines, Dhanbad, the members of 
this House do proceed to elect, in 
such manner as (he Speaker may 
direct, two members from among 
themselves, to serve as members of 
the General Council of the Indian 
School of Mines. Dhanbad, subject 
to the other provisions of the said 
Rules and Regulations.”

The motion tpas adopted.

Uhn. ,

DEMANDS* FOR GRANTS, 1*79-7$— 
Cowed. ' 

Mi n is t r y  or CoMMX3tc&-~Ccmtd’,
MR. SPEAKER: The House *Ht 

now take up further discussion and 
voting on the Demands for Grant? 
under the control of the Ministry of 
Commerce. The time left for this Minis, 
try is S hours and 50 minutes.

THE MINISTER OF WORKS ANI> 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU RAMAI 
AH); The Deputy Minister will inter, 
vene at 1 O’clock. The Minister may be 
called at 3 O'clock

MR SPEAKER: Shri Muruganan-
tham,

•SHRI S A. MURUGANANTHAM 
(Tirunfelveli): Hon. Mr. Speaker,
Sir, on behalf of the Communist Party 
of India, I rise to express my views 
on the Demands for Grants of the 
Ministry 0f Commerce for the year 
1976-77.

While welcoming the rise in our 
exporls by 14.6 per cent during 1975- 
76 as compared to 1974-75, I would 
like to inform the House that during 
the period 1972-73 to 1974-75 our ex-
ports had risen by 100‘I. 1 refer to 
this because that the increase in ex-
ports during 1975-76 should not lead 
u<; to any complacency: constant
efforts are required to maintain the 
tempo of exports.

While the exports have been going 
up, the imports have also been going 
up. During 1973-74 the imports went 
up by 58 per cent, in 1974-75 by 51 
per cent and in 1975-76 by 58 per 
cent. On account of this 'factor, the 
trade gap in 1975-76 is estimated ter 
be of the order of R*. 1400 crores. 
If our economy is to develop at * 
faster rate, then steps should be taken

•The original speech was delivered in Tamil.
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for incrcMing the exports and *pr 
reducing the imports. X am «ure 
that the Government will bear this 
in mind during 1976*77.

Sir, on April 14, 1979 the Govern* 
xnent announced the Import Policy 
for 1976*77. You know, Sir, that go 
many concessions have been given to 
the importers in the hope that this 
would give further fillip to our 
exports. I am afraid that these cop- 
cessiong will be exploited to the full 
by tl^ monopoly industrialists. This 
may lead to increase in imports 
which in turn would effect seriously 
our balance of payments position. 
Here, I would like to remind you 
what happened in 1966. We devalued 
the rupee with the fond hope that 
our products would be able to com-
pete at competitive prices in the 
world market; the idea was that a 
drop in the export prices of our 
goods would fatch a larger share in 
the world market. We gave several 
concessions also in the import policy 
of that year. But, all this did not 
lead to a favourable balance of 
payments position; in fact, the trade 
gap got widened during that year. 
The Government should ensure that 
such a situation does not recur dur-
ing 3976-77.

During 1975-76 the value of our 
exports was Rs. 2690 crores. Out of 
this, the share of the public sector 
undertaking, the S.T.C., is only Rs. 752 
crores. The share of public sector in 
the total exports of our country is 
just 27 Per cent; 73 per cent of our 
export trade is in the hands of the 
private sectoT. All of us are aware 
of the melpractices Indulged in by 
the private sector; it is common 
knowledge that the private seetor 
resorts to under-invocing and over- 
invoicing, which ends in black- mar-
keting «nd black money. That is why 
the Communist Party of India has, 
time and again, emphasised the need 
for nationalising the entire import 
and expert trade. J would like to 
reiterate that immediate steps should

be taken for nationalising the entire 
import and export trade of our 
country.

During 1975-76 the exports of the 
following commodities have declined: 
Cashew kernel by 20 per cent; oil 
cakes by 32 per cent; marine products 
by 64 per cent; jute goods by_ 27 per 
cent; handioom goodg by 15 per cent. 
Here I have to point out that the 
export of mill clothes has gone up 
by 49 per cent What is the reason 
for the fall in the export of cashew 
kernels? We should, if necessary, 
not hesitate to import cashew kernels 
from other producing countries for 
the sake of maintaining our exports. 
We are producing 50 per cent of raw 
cashew-nuts in our country and we 
are importing 50 per cent of raw 
cashew-unts from Kenya and other 
African countries. This has created 
the situation that cashcw-nut cultiva-
tion has become seasonal. The pro-
duction of raw-cashew-nut within the 
country should be increased. The 
Kerala Cashew-nut corporation has 
stressed the need for bringing in 
25000 acres more under cashew culti-
vation. In particular, the Corporation 
has suggested that cashew cultivation 
should be taken up in Andaman Is-
lands. I have to regretfully say that 
the Central Government foave not 
accepted this suggestion. The Com- 
mercy Ministry should not wash off 
their hands by saying that this is in 
the jurisdiction of the Agriculture 
Ministry. As the cashew-nut is g 
valuable foreign-exchange earner, the 
Commerce Ministry should persuade 
the Agriculture Ministry to take up 
this project seriously. We will not only 
achieve self-sufficiency in cashew- 
nuts but el80 will generate further 
employment opportunities besides 
giving employment throughout the 
year for those who are already en-
gaged in this industry.

The export of coir products has 
suffered a set-back on account of 
severe competition from China and 
Ceylon. We have to explore new 
markets for our coir products.
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{Shn 8, A. Muruganantham]
You know, Sir, that recently three 

TalwamM trawlers were captured on 
Tamil Nadu ooast in the ^ay of Ben-
gal The captain of these trawlers 
stated that he had come so far away 
tram Taiwan because «£ the tastiest 
fish available in the Bay of Bengal. 
When people come to the Bay of 
Bengal for this purpose, we find that 
the export of our marine products 
has gone down. I would like to know 
the reasons for this fall in the export 
of marine products.

During the last two, three years, 
the price of raw jute ha* been going 
down. It is even less than the sup-
port price announced by the Govern-
ment. The production has also gone 
down because the producers are not 
getting remunerative prices. The 
West Bengal Government has re-
quested that the support price of 
raw jute should be raised. The Jute 
Corporation should also directly pur-
chase raw jute from the producers. 
These steps must be taken immedia-
tely in order to ensure that the 
producers get remunerative price 
and that the jute cultivation is not 
abandoned. The Jute-mill owners 
retrenching the workers i demand 
that all the jute-mills must be natio-
nalised immediately.

Next to agriculture in our country, 
80 lakhs t>f people are engaged in 
handloom industry. The 20-point 
Economic Programme has stressed 
the need for finding an early solution 
to the problems of handloom weavers. 
The Government constituted a Study 
Group under the chairmanship of 
Shri B, Sivaraman. This Study Group 
hag given many worthwhile recom-
mendations. I would like to know 
how many Intensive Development 
Projects have t>een set up. Similarly, 

House must be informed as to 
how many export production centres 
have been set up so far. The Study 
Group has recommended an outlay of 
Rs. 40 crores for this purpose I want 
ten know how much money has been

apan* under thea* edhnmw. The 
hon. Minister should also interm the 
Bouse about the ttawMKlhedHie for 
implementing the raoommendatioaa of 
B. Civaramah Study Group. New 
markets abroad as* to be explored 
for handioom products. In foreign 
countries there ii great demand for 
crapes. New designs are to be evolv-
ed for handloom cloth. The Office of 
the Development Commissioner for 
Handloom has been located in Delhi. 
I would like to point out that the 
Branch Offices of the Development 
Commissioner should be located in 
the States having concentration of 
handlooms. In all the handloom pro-
duction centres, design centres should 
be established.

The export of tea in 1978-76 has 
come down to 188 million kilograms 
from 144 million kilograms during 
1974-75. What is the reason for the 
fall in tea export and what steps 
have been taken to augment the ex-
port of tea?

So far as Tamil Nadu is concerned, 
the export of leather and leather 
products play8 * vital role. At the 
moment the leather industry in Tamil 
Nadu has been facing a serious crisis. 
It is said that under the Leather De-
velopment Fund, a common facility 
centre will be established by the 
S. T. C. In Tamil Nadu I request thst 
this should be done immediately.

The Cotton Corporation of India 
should make direct purchases from the 
producers and the mills should be 
given cotton at remunerative p*te«* 
The Cotton Corporation should then 
ensure that the people get yam and 
cloth at fair price. I would like to 
emphasise that the Cotton Corpora-
tion plays its due role in helping all 
the people concerned in the textile 
industry as also the consumers.

Sir, the afice of natural rubber has 
been falling According to today's 
newspapers, the price has further
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iaUto. Slips tfuteld be .taken for 
augmenting tbe export of natural 
rubber. Th» multi-national monopoly 
type manufacturing companies do not 
consume much ot natural rubber. 
Thay are importing more «nd more 
synthetic rubber. The import of 
synthetic rubber should be cut down. 
All these multi-national type manu-
facturing companies must be natio-
nalised immediately. The production 
•of natural rubber should be increased 
and it must be ensured that the pro-
ducers get remunerative prices.

The Government must take over 
the Couvery Mill in Cauvery town 
end also the Valajabad Mill in Tamil 
Nadu. All the sick textile mills lying 
closed in the country should be natio-
nalised.

Here I would like to refer to 
another strange phenomenon. While 
the imports from west European 
countries have been going up, the 
imports from East European coun-
tries have been gradually declining. 
In 1974 the imports from East Euro-
pean countries were of the value of 
Rs. 828 8 crores; in 1975 it came down 
to Rs. 256.0 crores—a fall of Rs. 710 
crores. From Rs 402.1 croreg in 1974, 
the imports from West European 
countries have gone up tojts 555 8 
crores—an increase of Rs 158.7 crores 
What is the reason for this changing 
trend?

We are earning foreign exchange of 
the value of Rs. 350 crores or so every 
year from the export of tobacco, tea. 
coffee, cardamom, pepper, cashew 
kernel, coir products, which are pro-
duced in Southern States I find that 
adequate investment is not made for 
augmenting the production of these 
foreign exchange earners. I request 
that if necessary even a portion ot 
foreign exchange earned must be 
ploughed back In producing these 
foreign, exchange earner*.

Sir, in conclusion. I would refer only 
to one important issue. I feel that all 
the 17 Export Promotion Councils,

comprising mainly ot private sector 
industrialists have become white ele-
phants for the public exchequer. This 
is proved by tbe tact that there has 
been steep fall in the export of many 
commodities. I want that the public 
sector institutions like the Trade De-
velopment Authority, the Directorate 
of Exhibitions, etc., should be streng-
thened further and if necessary these 
Export Promotion Councils can even 
be wound up.

With these words I conclude my 
speech.

SHRI PATTABHI ' RAMA RAO 
(Rajamundry): Mr. Speaker, Sir, 1 
congratulate the Minister, his Deputy 
and the Ministry for the nice Export- 
Import policy that they have adopted 
this year.

MR. SPEAKER: Please come over
near the mike, so that you are audi-
ble to the House.

SHRI PATTABHI RAMA RAO: 
They must make some suitable 
arrangements, Sir.

MR. SPEAKER: The Reporters are 
not able to hear you.

SHRI PATTABHI RAMA RAO: Mr.j 
Speaker, Sir, let me first congratulate 
the Minister, his Deputy and his 
Ministry for the excellent import ex-
port policy they have adopted this 
year Our export earnings are quite 
high, and particularly the sugar ex-
port has brought us a good amount of 
foreign exchange. I congratulate the 
Ministry for the way they are con-
ducting the export policy this parti-
cular year. The import policy also 
has been quite good and there are 
many incentives given. 1 am sure the 
export and import policy will prove 
a great success in the coming year.

1 also congratulate the Ministry for 
the way they are encouraging the 
handloom sector. This year they 
have announced that coloured sarees 
and bordered dhothis should be taken 
away from the mills and should be 
left reserved entirely for the hand-
loom sector. This was the cherished
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atm of Shri C. Bajagopalachari. About 
a quarter of a century ago be enunciat-
ed this policy, when he was in charge 
of the administration in Madras, but 
the then Central Commerce Minister, 
Shri t . T. Krishnamacbari, did not 
accept that policy. Now, after a 
quarter of a century, we have come to 
bras&tacks with this problem. I am 
happy that the present Commerce 
Minister, Professor Chattopadhyaya, 
has announced that these two sectors, 
namely, dhothis and sarees are entire-
ly reserved to the handioom sector.

Handioom is an important sector in 
our country, next only to agriculture, 
where lakhs of weavers are engaged. 
Now when so many lakhs of people are 

, without work, this will certainly give 
them a good opportunity for their 

livelihood. I am sure they will be 
jable to make some earning out of this 
policy. My only request is that this 
policy should be scrupulously adopted 
and that there should be no violation 
of this policy. In that case, the hand-
ioom sector will certainly be able to 
produce such good cloth that it would 
be good for export and we will have 
very valuable export earnings from 
this sector.

While speaking of the textile indus-
try, I must say that this industry 
particularly the mill sector and the 
yarn mills in particular are in dol-
drums now. The price of cotton is 
rising day by day very steeply. I can 
understand it if this increased price is 
advantageous to the grower but it is 
not The stock of cotton is held by 
the middlemen, and they are enjoying
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the benefit of the rile in price o f 

cotton. We want cheap cloth and 
cheap yam, but how can we get it 
when the cotton price is soaring bight 
So, there must be a way found out Hop 
checking the steep price rise of cotton 
and also to ensure that the grower 
does not suffer but gets his due. Just 
as in the case of sugarcane and paddy, 
they must get some support price. 
Over and above that, the price must 
be controlled so that it would not
affect the price of the cloth, which will 
hit the common man. I understand
that the textile mills have got huge 
stocks of yarn and some of the mills 
could not even get credit from the' 
banks to meet their demand, to pur-
chase cotton. They are finding it 
difficult to manage the mills. So, a 
way must be found to supply them 
cotton and yarn to the weaver at a 
reasonable price. Otherwise, I am 
sure, this will affect the common man, 
whose need for cloth, is as much at 
that of food. It is a most important 
need and if this is to be met, we must 
see that the cotton price does not go 
beyond a particular limit. If parti-
cular varieties of cotton are not avail* 
able in sufficient quantities in the 
country and the middlemen are quot-
ing high prices for the little stock* 
available with them, we must import 
such varieties, instead of following a 
blind import policy, and see that a 

reasonable balance is maintained and 
that cheap yam is given to th# 
weavers and cheap cloth is made 
available to the common man.

I think the Ministry for all the good 
that they are doing and 2 congustulate 
it once agaih.

m - t  n i m  i &
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??r% F ĉ) ?miF^^^r![?jr ^rrqr ftirr,
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8 0  ?rra- ?ftT 1

1 2  f s r i % w  g ^ r f t
=^ff^' I w %  ’T ^ R ^  r̂ ?TTq^
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# fSOTW  *w $ w f*f ft
m w  w  w i t  ’rtw w f t N w
n fM  t  f  | l  19  f^tw %
WWP f W  *fr *1$  f  i 
*«rt $ f t  ftpfWT* *
£'WKTIW ir tN tli 1$?T W®^ 3RT

I, WTfa€V % IFST *Ftf
f t r v m  1 1  SrflRSf %*ft snim 
ft W W T H H T ’T tm  i f m w l l p w  
$ wr’ff qim  fjp srfcT *$%* 
ftriwr * f w  frtr I
frrp ft W** WJ * IY *T  ffc WOTSTT fc, 
^  f*f v r  i fjPTrrr g?crnwr 
ift ww % tft? *rv* *r$fc fa 
f*rr& Kvft«iO ^ fa€\  sift srhhh ft | m  fsigpft fH V  5arrfftT 

*?pft *$f 1 1

inw  ^fw?nrr7 ^  s p r
* jY  j w t  r i *bvt i f ? r  fa i f f  

*pt u tt bAt v 1 SrPf»*r srr*r ?fhc t* 
?fta <??r qrc After % 1 ^w r
<rc *ffer iram. irwrr t o  f> 

|  1 *n r%  t t  % * n *
?ft m  ^  g J q ^ f 
t i w  sftew vm  «n 55 i m  sfrft 
# ,  mw 45 <n$s w  7^  t  • 
THNtf«7m ft f m  *pt f#  srfor 

w V ftrcRr **t $ ? w tfa ^  
vrfUbm ft *te?r w*t m  % 
*?* ift v r t  % ww * *  fc » wrq 
f t f  tt  t  v fa  ifter srfH sra %
Wftst * frtRTTf J 1972 % tffcft 
* t f  #  ^tuir 14 ¥*nr 60 ^

1073 *  18 W ? 12
ft  q f  wit tŴ WT 1975

i  21 ^  85 «??r $t
* i  » wrtt tr4& fw r%  ww «r?
| l|IW W f  fft*W WIWT f

w iftid  % ^  <mr vw  f  1 
w r t % w « i w { % % w w f n f t

w f « r r | ?  f«w w f% »r n f 
*f «wpt % * 1*  w«f f , f*m~  

«rf *rf 1 1 ftw q y i i w  % 
mtvPPP wWfn W*f % I

wrar ?lr f^ w f f  w ifi I
1972, 1973 «rl7 1974 $ vt wW f ?r m ft i? sR if* , 

«if » ^WCT?»r i**$
*% w f  ?r ^*rrt =fT % ^r ^

Pr̂ ff ^ ?r<rnrr w  ?r *r»ft» 
srft ir w*rwT *r*rr, ^  af «rm  
it?  wr *nj[ i

imiTf w ^  w|^r
| ,  w  flrrt % ****£  w  fir^? «rmr 

<rw | » «r*rt srm ^
i t  m $re*r «pt nrr̂ rr* >̂tt f% 
pr# wr fjrr rfr 1 1

^ wrw ^  10. 30 *t? i s k  4 
WRIT f  ^  ^  ?p5fa  *r ^TT
%  t^r jprrfsr  ̂ % r̂r «rrr
3 WIT 14 *f ̂  *fter f ,  srf%sr 

%»Fr^ 1^ 4  *f£ft t  

F̂?f»% *ri%£ *f «r? 2 ^  60 «ffc 
Tffer % ff?rrar »r im  1 1  ?? *f*t 
^T'T ^  w t t l  W  I ?
*n rn : *r «fww jftspt p̂t h t*  3 

1 4 f  % sr% f̂ter | \ w i? ?  
^  firsT |, vnr%
f w  It I 18 T̂TS TOT *Rjfd
w  t w  vtx snfwt^ «pt srwt 

1 1 *?$ vtsn: 1 9 7 3  ^  t o  *wr
ft, SrPpsf wft ?rr f^ r j f  #57 f  

*r$ mfkwe «u? 
^jfrar *r%m \ ¥fT % *rc 

far<r *r TfV^rrr «rm> 

f f w  t  f

VrtT ir WWT f% #5*TT
Irtt W  M s  *$*TT ftp *rar|^f vT «piT-
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[sflrnr  wrf]

t  ̂ffTcRT flT̂r̂r  I

1973 % ^   ?rr3r 1976  Tfr

?Twl- |̂lr |qr I I

"fiT̂lr if # ̂  sfsr̂ m ?irr ̂  tsr 

I,' ̂  n̂r?T̂ | ftr 

 ̂ r̂̂nt f̂|-fJT?T I  I

I  1  qm  ftr̂ff 

^  ĉnt¥ I, fjfjT

t I

I,  ^

5f)-̂ 51T7?t7: ?rr?̂ t,

I, ¥̂iT ̂ q-ff  I #  fjT?r 

 ̂’T̂r 5ftT   ̂%'S nts 5f̂rl 1 

’Tî  rf̂ t̂ T̂ «rr,  r̂tsf

 ̂  '̂T  F̂ ar  f?rr 

«rr I r̂rcff ? sft tr̂r
••3 •

?7'?  ̂̂ rsr qr   ̂ft 1

f<T7 >̂!frir?’rffrr̂  ^TTr’̂’TrTT 

%f\x  -̂f fT.fcrr'r r̂TTr̂r̂ff ̂ 

#rr I

r̂̂'r lo.ifTT̂i'TT tk h 

I, % ffTT ̂'r.ff •% q-sfTT T<?'r nf t ’ 
■fsTT r̂rg-Trrfnff ̂ 103 fTff  ttttt 

I ?T>t i.Tc'r ̂'iTf.Tfir  FfTvrr ft

•srg-fsr̂  r̂ffT  #5r  T̂itt  |  1

t rrj7 f>7 ,fT,- TF f I

?T5iJr  îT)-  TT>T|-5r.̂'t  ??>fTT̂'f

 ̂(Tfr ?r> I  ?TT1T-T 1 95 3 ?f 7<TTfF? ? 

•̂r?TT ■̂37% 2 6 =rr?  3̂TT

I  ^FPT  ̂TfJT̂T  %5T?;?F %tT̂  

HF7 Jr p 3T  r̂ 7rr i

 ̂TtTfT 8 0 ̂rri % ̂rf?-

t2 % %{\X W'T̂riT 31
f o  3ETlf o % —(T ̂ wrd̂  ^

T̂T?r JT3Tf  ̂ Trf I ̂?T ftTjr

84 q̂r̂rf̂'Tr

r̂̂'TT  I  T'TT  HTTT

T m frJt  ?fiT  T̂rnrr 3iT  ̂ ?fh:

^ d  ft%<rr  i

F̂fr̂ ̂  5T  ̂ iTSTf rf ̂   qrf ̂  

Fit5t̂ gT̂ft  11   ̂  F?r̂

'srr̂ ̂ qf% ̂  Fjt?t  F?iff

 ̂ —8 0 '5t9' % strips

??)•? % ?ftT 3 1  f o trg-o qrf o %

—  ̂ I

fo iT̂o ?rrfo  T F̂<̂ ^

?ft̂ JT-Tf?:  % F̂rq 7'ST  t I

)rFfr;r =fF̂  ̂ ^r

t, w F̂r̂ g?r 5T>ff  f otTHo

?rrf o ̂  !iirJT3T ?rff Fĥ 11

firF<THT ̂ ̂ t  TRT +<l'Mi 

F?r F^̂ a,  ̂?rra5 ?fk ̂?r>32T?: 

 ̂ 5>iT I %F?r̂ ?rr3T srr̂??  Jf

 ̂  ̂f%'  ̂F̂?e  ?f

?r|f x̂'̂ f ?ftT  ?rr?ift 

f̂t  ^ ĉTT t,  ?̂Nt

 ̂  Tgr% t  I  ̂ I F̂  F̂ ^

%  I

ÎT TftTT rŷT tRf? q;rf ̂X  |

F̂r jft-’̂'r r̂ff Jr

F̂̂ rr ?ftr trrqrsn'iTJî % ?flT 

5TTT?:  TTT- x̂~̂ =TtFsit | ?rF̂  3ft

qîTTnjf ĉTT̂-T >̂FjTTTT| |,  ^

fTT f>rr  ?  TTjîT TT5-wft  F^̂  

^ %?ftTTtF̂r ^̂ Tr,

r̂Ffr̂r ^  F̂r̂r̂ % ̂ mr tt 

jfr-̂T % 5Fff=T  FnT7=rr̂  ̂ ̂  ̂?=r Jr 

sr=f F̂tt ̂tttt I  I F̂fT̂  F̂r̂-

mF 7̂ ĉTT̂T t̂FirnTsr t.  -̂̂r̂rt 

jft’TT  % ?T;TiTT  W  T̂rr

T̂TTr  I  ? t %  f̂  FitF?t- 

Êxf f̂t̂ f̂TF̂ TFfTfaT TT̂t̂'T  ̂^T

'̂Ff̂ '̂tf ĝ ^Rrfr  ̂ I I ?mT 

losFwf   ̂ F̂sft  £̂7

iTir ?n”J nwwr ̂  iftffr t  frr f̂ijr

sfffT,  ̂̂  % Ft3T?j ?7Ejfr: F̂'arf 

?»T 1

J

I
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t  % WTTCT f  fa  IPTCTftinr ^
fWP fbrwt% nfffhr w vrnvtrfo  

t f ^ f l T J r P r -  

iftST fcft «flf I *ffr* wf
Urmf w ^^tefnrr fr i

% ift sttst 
|  i aft % frtr  srfc* 

fro irafww ft, *ftr raf 
*rr ftfTr ^  5T t̂

I  i r »  wnit *5t flrcn 
*nj# »if i

n r  1 03 f*TTf wi ^itt* rifo? 
fr r̂ £ ff *£r

f  i wrc «n?*f> ^ ^  ?fnfr, m
«rc*r t t  *rfr«rr, # f t r  xmrft 
% *R  ’C ^ ^ R r ’Tf̂  It I
TT *T?r% *ft wftrrr xiTyf*^ *rr 

3rî  i f t ^ « ? r i r r * t t 7  
flnfft fc?fr*rr*3ftfins %P*»t 7r*r 
*rr% w r \ irrar smnft <fr fsr f̂r 3r*ft i

fn> it -aft *nrV *i% $ $ *n r̂ 
^ a fr i r v n n  Tr*n |rf¥ t  t t  
o t t  **r j *  *2 t ‘37n r c t h  P, 
*rr**ft frtfrr ifT^'if

Tfwr *ft mwrfHtf fat*T tft
Tm; m t,  f *r  *  w  ^  £ t 
w fa q  qjt if*n*T m
f  f > ^ * p r  f t m  <rr irnft ^rf?? i 

vn* vrith *wst % ?nr tt s h - 
m n  $> ft *r̂ § fw * ft fv 
T̂# **PT vr* *m t It i 

**9ft& sjv*tt*rt*tIt ffrrw 
f f f  m f  w to inrr % ff?^r fir*r% 
I  i w  % m  m w  *»£ *?nr i
*  ^ t f t  * n ;  * r  wras %Tf»r 3r<V 
<w2f T$*wfr t TS*
vmtg f t  f  « fr fi f*r « i£ r  |  i Jrrr 
*w 11% I, gutter fftt <^ww$re 

f t *  | *i t  wgwr %

q w f f t i t  f t t t  «r?«nr |[ f ¥  «rr<r ftw -
2.t t ^ iftx  3R qx «7T?r
ftfirq i n  î- f t w
f a r r r ?  | ff? wt ^wT?srqt F«t^t 
?ffr^Tf^ *&f*TT ^  Tltr ft ^
^rtr irrft t t  fr%»r; « ? r  vr* f  i 

r r  % i s  «rHr Ir %*»■ *r«ft 

?nr 500^ ^  8 0 0 t?r^ i!Te?f5fr unr 

«rj »ft ’tfk  ^ f^ rr%  m  i %fa?r 

1975 5r *rtt f^'TrfT ir arsrtrrr ?tth 

Tf *r% % fft m  ^rrfr ^  t  
f¥  xm  ?pt -sps^ft i
rrfsr<”T m i t t  *t

^tfanj i

f  =T 1T33T* > 4T«T ^ R̂T̂TTrT ^
vr fTT»rr̂  ’rr^rrf sfh v^ ir 7?r?T 
if)- imrrr jttsrtt g w&
wPftwr srf?r̂  *m f^ 0T i

SHRI s  M BANERJEE (Kanpur): 
Mr. Speaker, Sir, I shall confine my-
self only to the Cut Motions 1 have 
moved. Nos 8 to U

I know, the hon Mm ster is aware 
of the sad plight of the textile and 
jute workers throughout the country, 
and 1 would like to bring to his notice 
some more facts about text.le units 
and one of the jute mills m West 
Bengal

The Kharda Jute Mill as the hon 
Minister is aware, is remaining closed 
for a long time The workers are 
rotting tti the streets. The Govern-
ment of India took a decision to make 
an inquiry and investigate under the 
Act to enable the Government to take 
it over. In the meantime, what has 
happened is that the employers have 
gone to the Calcutta High Court, and 
that has created some trouble for the
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Government, lor this Ministiy, to take 
over this mill. I have received letters 
from the Union representatives that 
the Government counsel, Mr. Sinha, 
has told the trade union 'Tfepresenta- 
tives that, if the Government applies 
under section 18A ol the IDR Act, the 
Court can take up the matter quickly 
and give its decision X do not know 
the Implications of it The hon. Minis, 
ter is aware of it. He is from West 
Bengal and he is fully aware of these 
things. If this is the only snag, when 
I am sure the hon Minister will 
apply his mind and see to it that the 
said provision of the Act is applied so 
that the case may be expedited and 
decided and tbe mill taken over and 
the sufferings of tbe workers come to 
an end.

I would now refer to the two tex-
tile mills of Kanpur I was extreme-
ly happy when the hon Minister 
assured me—not only me but also tbe 
other fnends in the other House— 
that Government had taken a final de-
cision regarding taking-over of the 
two textile mills in Kanpur, namely, 
the famous Lakshmi Rattan Cotton 
Mills and the Atherton West Mills 
Ltd He said that he had to amend 
the Schedule because in the Schedule 
only 103 names were mentioned and 
once the Government takes a decision 
to bring the other mills also within 
the purview of this Act, the Schedule 
has to be amended I would only like 
to remind him *>f his solemn promise 
on which nearly 10,000 workers are 
living They are living in the hope
that one fine morning they would
get the news that the mills have been 
taken over

In tbe meantime, what is happen-
ing? Shri Ram Rattan Gupta and cer-
tain other interests and agencies are 
working in the direction to see that 
the mill is not taken over. He is tel-
ling that the assets are less and 
liabilities are more and he is trying 
to establish that once again he has to 
take over this mill and run this mill 
I know, the hon. Minister has said 
that under no circumstances, thesfe

mill* wiU be gtatt over to those who 
eptftajl and n M  thaae m̂ lls. The 
other day 1 got a letter from Dr. 
Rajendra Xumati Bajpai, Labour 
Minister, who is equally concerned 
about the opening ol these two mills 
in Kanpur, She Wrote:

“I have received your letter re-
garding take-over of Laxmi Rattan 
Cotton Mill and Atherton West 
Mill, Kanpur by the National Tex-
tile Corporation. During my last 
visit to Delhi, I had also met Shri 
D P Chattopadhyaya and hud re-
quested him to get this matter ex-
pedited 1 hope, it will be done 
soon "

This letter is dated 27th April, 1976. 
It means that the State Government is 
equally concerned because it is a 
headache to them

The workers condition has reached 
now a particular stage, where you 
cannot even pity them. They have 
consumed their own share of the pro-
vident fund The employers have not 
deposited their share These workers 
are unable to get anything as advance 
and a situation has come when they 
have to sell whatever they had to 
feed their children I would request 
the hon Minister to assure this House 
when this particular amending Bill is 
to be introduced in this House A de-
cision has been taken and 1 congratu-
late him for that I know that he had 
to fight hard for it The National 
Apex Body had recommended it and 
the other committee which was form-
ed also had recommended (his

I do not say fo. a moment that the 
other mills should not he taken over. 
If there are 12 closed textile mille» in 
the larger interest of the suffering 
humanity and the larger interest of 
the workers, those mills should be 
taken over If the question of teas 
comes, there are many things where 
the losses may he more, hut alter all 
these 20,000 or 30,000 human llv«s are 
more precious than sane crores of
rupees which the Government is
bound to lose
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In this connection, I would also re-
quest that the entire set up has to be 
changed. It is said that the National 
Textile Corporation with 103 mills 
under its fold has sustained a loss. 
This is a false propaganda by the 
vested interest and those who want 
these mills to be given back to the 
employers. There may be some mills 
whiih are running at u loss, out 
generally these mills have come up 
verj well. I know some mills which 
were almost reduced to junk and 
•crap, have come up well and are 
giving profit also. I know about two 
mills Muir mill and New Victoria 
mill, they had ihaaagement difficulties. 
You should pul proper people there 
and put technocrats there. Unfortu-
nately, the General Manager of a mill 
at Kanpur had never visited any de-
partment of his mill. The entire build-
ing was on the verge of collapse and 
he did not know that until it actually 
collapsed. Such men, who have noth-
ing to dr> with the process of produc-
tion and who simplv sit tight in air 
conditioned rooms are not required to 
run these mills. That is the difl * 
renre. why the priv »te employers i *v 
that they were managing these1 rr'H- 
bett*»r The> were not man&pin̂  
these mi'ls better thev were ha'ina 
profM motive alv*H\s with them. The 
profit motive mnv not be with us. hut 
service mM've Omult1 tp the'e

I assure the hon Member on behalf 
of the wo-kers that they will tio thejr 
best because thev have suffered for 
years in the hands of those emplovers 
whc robbed them, exploited them and 
chewed them It is they, who wanted 
the Government to take these mills 
over They will not lack m coopera-
tion Thev will i-ooperate m ever}’ 
w«*y 1 would request the hon. Minis-
ter 10 appoint some sort of a com-
mission w th experts to find out whv 
these particular mills have suffered 
losses. It is not the lob o! the Aoex 
Committee? In It only for the Apex 
Committee to go to Kanpur fo- two 
<*ays? What will they do, ....(7nt<*r- 
ntpticm*). I hope the hon Member 
546 LS- 6

there supports me because he has got 
more experience than myself. That is 
why this committee or commission is 
necessary in the larger interests ot 
running of the National Textile Corpo-
ration.

Theve Is Bnothe” extile mill, Kaveri 
Mills n  Tam 1 Nadu. He.e a decision 
was taken. The Tamil Nadu Govern-
ment never wanted to run this. Now 
the DMK Government is no more 
there Now the Advisers are there. 
The Government can possibly inter-
vene. Workers there are really starv-
ing. The other dav my friend, Mr.
K. T. K. Tangamani who is the* leader 
of our Group in the Tamil Nadu 
Assembly was here during the AITUC 
meeting. He explained how murh the 
workers there are suffering I think 
he might have met the hon Labour 
Minister as also the Commerce Minis-
ter. I would reouest and un*e upon 
the Minister that this mill should be 
taken over

About foieign markets and to the 
,\arn supply position I hope the Minis-
ter w.U throw some light and also on 
impnn 113 the working of the National 
lext’le*. Corporation

Another mill the Kaupur JuU* Ud- 
\ o*,. I know tu s  mill cannot J# taken 
<ner But what Mr. Alok Jain is 
dinner. I go not know'. I am to.d Mr. 
Alok ,5air., son of Shn ShatUi Prasad 
Jam, has ’ ee*i g:ven an airoi.nt of 
Rs. 5 crores, 1» n.n the jute factory at 
Kanpur and a plywood factory m 
West Bonsai «na al^o the Sa^ai
Malhopur ’emer* factors m Raias-
than Ha* it boc'ii as certamed b * the 
Industry M.ni?'rj as also in the Com-
merce M*n that this mo*iev will
not *'e used ff>r cultivating rose1* or 
film artistes? I am told he has got a 
row garden worth Rs. 3.5 lakhs wh ch 
is not accessible to anybody unless he 
gels a recommendation from some 
artiste. I do not know but evervone 
says that Alok Jain is an admirer of 
film artiste*: I rm also an a imirer of
film artistes though they an> not
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accessible to me becaus I have no 
rose garden. But this money fhou.d 
not be given to him unless those three 
units start iunctionmg. 7,000 men 
are there in Savvai Madhopur cement 
tactory. 1000 men aie working in 
Kanpar Jute U Kog anti an equal
number oi employees are there— Dr.
Ran^n Sen will bear me out—m West 
Bengal plwvood laolorv. They are 
pract cally on the verge of starvation 
I would requ?st the Munsier and a'-Jure 
him omc again nn behull of the All 
India Trade Union Congress that the 
workers will do their utmost to see 
that the National T e\tilp Corporation 
Oj any unit taken over by the Goven- 
ment is a success- Success \ul' depend 
on co operation from both the sides 
bernuse we know tbst once we do not 
succeed we will gne a li.mdle to the 
rea^tionarj forces to Heat us v th nnd 
make our l̂o«an of soe ahsm t Virted 
We know m our sisti'i mdust'v the 
banking induf>tiy what leact’onarv 
torses are o'3err.(in 1 So I woiil I re-
quest the Minister to intro Iufe the 
Bill at the earlie«t so thjt there vull 
^  no further dela% because more de- 
lav means more stm.itmn and more 
suicide ias>es >n Kanpur and other 
places..

W’th these words I suppoit the De-
mands of the Commeicp Min'strv

SIIRI NATWARLAT. PATEL (Meh- 
sana) I am tnnnkful to you for divine 
me this opportunitv to speak on the 
Demands ftn Grants of the Commerce 
Minis'er

The Comment* M msfry has to play 
a very important iole in the progress 
of this country ann for the last two 
years the working of this M’liKtrv is 
quite sdtisfactorv. Ac oi dinar to me, 
they have played a most important iole 
especially in the progress of the coun-
try.

I would like to make a few points 
to the hon. Minister regarding the 
working of the Cotton Corporation of 
India. The Cotton Corporation was

set up to go to the rescue of the far-
mers when the cotton prices were 
going down below the cost price.

The Cotton Corporation of India 
has forgotten its objective—whether 
they should make purchases from the 
open market when tbe prices are 
coming down or they should make 
purchases when prices are going up. 
Generally, the Cotton Corporation of 
India is never found purchasing cot-
ton from the open market when the 
prices are coming down. Last year 
there was a tiemendous fall in the 
prices of cotton and we had request-
ed the hon. Minister, authoiities in 
the Ministry, especially the authori-
ties of the Cotton Corporation of 
India to enter into the maiket and 
purchase cotton. They did not d° so. 
They failed miserablv Ultimately, 
our fiiowei" had to buffer a loss When 
we ask the authorities of the Corpo-
ration. they say, they agree to pui- 
ihase cotton from the open market 
but they have not got adequate funds. 
I would like to know when you have 
set up this institution— the Cotton 
Corporation of India—whv do you 
not anangc for adequate funds for 
them t° enable them to pm chaw 
cotton when the prices arc coming 
below the cost price’

Thib year, I feel, the prices of cot-
ton have gone a little bit up Ac-' 
cording to me I must say, there is no 
tremendous increase m the price of 
cotton. Still however, about 300 mill 
owners have started weeping before 
Shri Chattopadhyaya The mill own-
ers have a strong lobby in this coun-
try auainst the growers who are mil-
lions in number. The mill owners 
have started weeping before the Min-
istry that the price of cotton has shot 
up like anything. I would like to 
urge the hon. intelligent Minister 
Shri Chattopadhyaya and his col-
league not t0 be influenced by them. I 
am sure the hon. Ministers have got 
the interest of the growers at heart. 
According to me the prices are a lit-
tle bit high You shall have to com-
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pare the prices of cotton of this 
■country with the prices of cotton pre-
vailing in other countries. According 
to the information available with me, 
I can say, that the prices of cotton 

in other countries have shot up by 60 
per cent whereas the prices of cotton 
in our country have shot up hardly 
by 15 to 20 per cent. An increase of 
15 to 20 per cent is not a tremendous 
increase in the price of cotton. Still, 
however, the mill owners have de-
manded some import of cotton from 
abroad. I would like to urge the hon. 
Minister not to come under the influ-
ence of these people, otherwise this 
would adversely affect the interests 
of the growers, os the prices would 
come dow11 if you import cotton from 
abroad

You m u't be aware that last >ear 
the pricos were below the cost price 
and the farmers suffered a lot. Ulti- 
rratrlv, this ye.ir the prices have gone 
up t0 some extent because of the crop 
condition I do not know what the 
estimate ol the bon. Minister and the 
Minis-try is regarding the position of 
col ton growth in the colmtry. Ac-
cording to me, the position regarding 
cotton crop is not av satisfactory as it 
was last year When our farmers are 
not getting a remunerative price, 
when they arc not getting at least a 
good pricy to make both ends meet, 
naturally it will affect the coming 
crop. I would say that the prices, 
whatever the cotton growers are get-
ting to-day, are the most reasonable 
prices. There is no increase in the 
price according to me and we should 
see that there should not be any ad-
verse effect on the prices of cotton.

The will owners in this country, I 
know, have got a very big lobby. 
They know the ways and means to 
influence the Ministry. But I under-
stand that Shri Chattopadhyaya and 
his young colleagues are socialist 
people. They always care more for 
the growers in this country and, 
therefore, they would not be influ-
enced by these people. I would re-

quest the hon. Minister and the Min-
istry to be alert about the campaign 
that is being started by the mill own-
ers in this country.

Something is being said about the 
National Textile Corporation. The 
National Textile Corporation is also 
functioning well. I cannot say that 
the functioning of the Corporation Is 
not satisfactory.

I will bring this matter to the at-
tention of the Hon. Minister. There 
must be close coordination between 
the NTC (National Textile Corpora-
tion) and the CCI (Cotton Corpora-
tion of IndiaV I don’t know why 
they are more eager to purchase cot-
ton from the private trade than from 
the CCI. I do not know w hy they 
do not want to purchase from CCI 
which gives support to our farmers. 
All these things show that there is 
no proper co-ordination. God alone 
knows why this is going on like this. 
T>st vear I got some opportunity to 
‘ ppak on this issue and I brought this 
to the notice of the Minister and re- 
aue^ted him to look into the matter. 
So far as NTC is concerned, it works 
under dirccl guidelines of the Minis-
try. Of course they have gQt their 
own views. I don’t say thev are com-
pletely guided in everything. But 
every now and then thev have got to 
come before your Ministry They 
have to act with the help, with the 
guidance, of the Ministry. There 
are some guidelines given to the 
National Textile Corporation. I would 
urge upon the Minister to give them 
one specific guideline regarding pur-
chase of cotton from CCI. They 
should give preference to coopera-
tives. In Gujarat, out of lfi to 18 
lakhs of bales. 9 lakhs are from co-
operative sector alone, more than 60 
per cent. But still they do not want 
to purchase cotton from cooperatives. 
If they purchase from cooperatives St 
w ill be good because they will ensure 
good quality and also reasonable 
price. So, I would plead with the 
Minister to make some changes in re-
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gard to the purchase procedure and 
they have to make changes in the 
functioning of the NTC. Guidelines 
may be given to NTC to purchase 
cotton if available from CCI and if 
it is not available with them, to pur-
chase from cooperatives. If only this 
t8 not available there, they could go 
in for private traders. By going to 
private traders they are oftentimes 
cheated they are compelled to pay 
higher price Otherwise, I have noth-
ing to say against the NTC.

I congratulate the Minister and his 
colleague on the performance of this 
Ministry, especially, in regard to the 
functioning of the STC. The STC 
has progressed well over the years. 
In 1973-74 STC’s exports were 270 
crores and imports were 215 crores. 
In 1974-75, they were 556 crores and 
232 crores respectively. In 1975-76 
these were 756 crores and 211 crores 
respectively. From these figures we 
can see that the performance of the 
STC has been excellent.
13.90 tars.

fMR. Deputy-Speaker in the Chair]

I wish this Corporation should pro-
gress well. When I say something 
about this Corporation, 1 must thank 
the Chairman, Shri Vinod Parekh and 
feis colleagues working in this Corpo-
ration for their nice and excellent 
performance in the State Trading 
Corporation.

I have nothing to say about this I 
am, however, grateful to you, Sir, for 
giving me this opportunity to speak 
on the Demands of the Commerce 
Ministry I support the Demands of 
the Ministry of Commerce.

THE DEPUTY MINISTER IN THE 
MINISTRY OP COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
Mr. Deputy-Speaker, Sir, in this com-
merce of ideas between the hon. 
Members and the Government side, I 
am sure, it is the Government side 
that is the beneficiary.

Some of our Ideas and proposal* 
have received added value at the 
hands of the hon. Members and we 
are grateful for this.

Sir. of the vast expanse covered by 
the hon. Meml'ers I oropose to confine 
mvself to a segment of it, the seg-
ment with its bright spots as also it* 
dark ones, I mean, the N.T.C. Mills 
including their commodities that are 
in trouble. I propose to do so be-
cause any communication acquires 
deeper significance, when we share 
along our hopes, our fears too.

I also firmly believe that the hon. 
Members would be able to give ua 
their valuable advice in areas where 
we need it most.

So far as N.T.C. is concerned, the 
fog still hangs heavy. But, the re-
cent months have shown an indica-
tion of its thinning out. Whereas we 
were groping in the dark in the past, 
perhaps, we can now discern some 
straight Path which may lead us to 
light. My optimism is based on as 
hard facts on which our common des-
pair is. It is a hard fact that in the 
year 1975-76, the N.TC. is going to 
incur a loss of about Rs. 60 crores. 
It is also a har(i fact that while the 
monthly losses in the N.T.C. in March 
1975 were of the order of Rs. 7 5 cro-
res, by the end of this year, they will 
be of the order of Rs. 3 5 crores. It 
is also a hard fact that the utilisation 
of spindles to-day by the NTC is above 
the average of the private sector. It is 
also a hard fact that this sector of 
the textile industry, in spite of its 
bad shape and bad image, would con-
tribute Rs. 10 crores of foreign ex-
change and sell its products abroad. 
It is also a hard fact that the ex-
penses variable as well as fixed could 
be reduced by 7,5 per cent. It fa also 
a hard fact; that those Who go and 
purchase the N.TC. cloth will know* 
that the quality i* consistently im-
proving.
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Sir, I do not claim that all this has 
been due only because of our effort*. 
The market forces have contributed 
this; the availability of cheaper cot-
ton has contributed this; the remo-
val of controlled cloth obligation has 
also contributed this. At tbe same 
time, while in the same period, when 
the private sector mills were showing 
various degrees of malaise, the N.T.C. 
could achieve these results. This is 
something which, if not worthy <of 
praise, is certainly of satisfaction to us. 
And that too when about 10 per cent 
of the NTC machinery is in a scrap 
condition and another 20 per cent is 
at the lowest level of productivity and 
when it contains a 10 per cent of ex-
cess labour—-aged labour. Further, 
Sir, it was under the constraint of re-
duced working capital supply—the 
banks which were committed to sup-
ply Rs. 62 crores deducted Rs. 23 
crores of working capital being areas 
before nationalisation.

Sir, while modernisation is taking 
place, out of Rs. 175 crores of require-
ments only one-sixth we have been 
able to supply to the NTC. With 
these restraints, I suppose, if we do 
not • get laurels or praise, certainly, 
Sir, our criticism can be mellowed 
perhaps with a tone of understanding 
too.

Sir, the hon. Member, Shri Patel, 
made a point about the purchases 
from the public sector. Of the vari-
ous steps that the NTC hag recently 
taken, this is one of the important 
steps that it has taken. Cotton pur-
chase is one of the core of the textile 
industry. It constitutes 45 to 60 per 
cent of the cost of yam of cloth. Till 
now tbe NTC mills'were in the clut-
ches of (he private sector supply and 
these people did play havoc with qua-
lity and sometimes with price. That 
is why NTC took a Arm decision that 
the purchases will be made from the 
public sector and within a year it had 
its effect. While in the beginning of 
the year the purchases from the pri-
vate trade were to the tune of 80 per

cent and from the public sector only
19 per cent, by the end of the year— 
that is quarter ending March—it is 90 
per cent from the public and coopera-
tive sector and only 10 per cent from 
the private sector. Sir, so far as the 
purchases from cooperatives in Guja-
rat is concerned, this is a suggestion 
which we would look into.

Sir, it is true that effective man-
agement and control of so many units 
spread all over the country cannot be 
exercised without most streamlined 
and modern information system, I am 
happy to inform the hon. Members 
that the NTC has evolved a most 
modern information system by which 
it can monitor on the micro level the 
functioning and the cost analysis of 
the various units.

Sir, another innovation that the NTC 
has done in the idea of buying from 
the public sector is that of centralis-
ed purchasing of bulk commodities 
like dyes and chemicals by directly 
contacting the manufacturers and get-
ting discount on bulk purchases This 
had an effect on reducing the cost. 
About Rs. 4 crores had been provid-
ed last year for aged labour who had 
reached the superannuation age and 
about Rs. 6 crores this year.

SHRI DINEN BHATTACHARYYA 
(Serampore): Will they be paid off
their dues?

SHRI VISHWANATH PRATAP 
SINGH: The Compensation Commis-
sioner, as was mentioned by Shri 
Ramsinghbhai Verma, has now been 
appointed. He will go into the claims 
of provident fund etc. of tbe pre-na-
tionalisation period. As for the post-
nationalisation period, the provident 
fund has all been paid; there are n<> 
arrears on that account.

As regards modernisation, schemes 
costing about Rs. 57 arores have been 
sanctioned by NTC and Rs. 4.30 cro-
res have been sanctioned for ptwer 
generating sets, because we had ex-
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perience of power cuts which severely 
affcted production NTC. Machi-
nery worth Rs. 23 crores has already 
reached and machinery worth Rs. 14.37 
crores has been ordered.

About marketing, already, as hon. 
Members have mentioned, a very 
healthy thrust has been made in this 
direction in opening outlets. Apart 
from servicing the consumers, we 
have also got rid, at least in some way* 
of the clutches of wholesale dealers. 
They knew that because NTC had no 
outlets, we would have to go to them 
and they could force their terms on 
us. Now we have got outlets. If 
they do not agree to our terms, we 
have our openings where we could 
sell our products.

It is true that in spite of all this 
effort, however much resources may 
be marshalled, as hns been suggested 
by hon. Members, un)ess the adminis-
trative machinery is toned up. mar-
shalling of resources cannot produce 
result« Iu this respect, the Domt is 
well taken. Whether it be negligence 
or corruption, this is one thing which 
will not be tolerated m NTC. It has 
been made very clear that those who 
cannot perform or give results will 
have to quit and those* who perform 
will be duly recognised

The offer hy Shri S. M. Banerjee—he 
is not here—of co-operation of the 
workers is very welcome. We have 
established bipartite bodies in all sub* 
sidianes except in Gujarat, which we 
hope we also lie doing soon. This co-
operation of the workers is really our 
sunset. We have the fullest assurance 
and confidence that this co-operation 
will really help NTC in giving its 
results.

While evaluating the functioning of 
the NTC, one basic point should not 
be forgotten, that it is b part of the 
textile industry. The nationalised 
sector of the textile industry is not 
exempt from the vagaries of the forces 
pmvaUtag in the textile indutay a» •

whole. If there is any difficulty in the 
textile industry, it is bound to be 
reflected in the working results of the 
National Textile Corporation; and that 
too, it is that part of the industry 
which was the weakest which had 
come to a grinding halt, because that 
was the way we chose them to be when 
we nationalised.

In this context, if we consider that 
NTC has been able to cut its losses by 
50 per cent, that it could come in 
spmdle utilisation up to the average 
of the industry, that it could keep its 
social obligations and employ 1,60,000 
workers, that it could provide this 
country with one-fifth of its cloth re-
quirements. I think there is no place 
for despondency and there is place for 
hope Though the night ts still dark 
and dense, dawn mny not be far awav.

SlfRI CHAPAI.ENDU BHATTA- 
CHARYYA (Giridih) • Is it darkest 
before dawn’

SHRI VISHWANATH PRATA P 
SINGII If tt is darkest, may be the 
twilight is \erv near. But I assure 
vou thjtt howsoever long the night may 
be, our vigil wil 'k» sleepless till day-
break, and I hope that we come bpek 
within this year to announce to this 
House that the NTC has come out of 
the red and ha-* broken even (Inter-
ruption* i

Hon McmU'r Shri Vayalar Ravi 
mentioned about the problems of 
cashew industry If we assess the 
capacity of the factories installed and 
the availability of nuts, the problem 
comes out in bold relief. If we take 
the capacity of only those factories 
which are allowed to import, it comes 
to about four lakh tonnes. The avail-
ability of nuts, indigenous and import-
ed, is 2.10 lakh tonnes. So, the avsil« 
ability is fifty per cent of the installed 
capacity; that means that nuts avail* 
able are sufficient to run the industry 
only for six months.

imports of nuts have been adversely 
affected by some recent development*. 
Where we could get l?0j900 tonnes pee
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year, today we could get only 140,000 
tonnes because the East African coun-
tries have also perhaps seen the light 
of the day and installed their own 
manufacluring units and are processing 
cashew nuts themselves. Further China 
has also entered the m arket and con-
sequently the m arket has shrunk. 
Besides, because of the push up of the 
prices it is becoming more and more 
difficult to negotiate econoaucally 
viable prices at which we could get 
those nuts. The only answ er to all 
these is indigenous production.

The cashew plant takes about 5 to 7 
years to come to bear fruits. We 
have now two options; either a larger 
area of plantations or to increase pro-
duction of the existing plants. Perhaps 
both will be necessary. In this respect 
the Plantation Corporation of Kerala 
has already identified land where 
cashew could be grown. CCI also 
within its resources is agreeable to 
advance loans for starting new plan-
tations. I am sure the agriculture 
m inistry is also seriously seized of 
this problem and in times to come we 
would be able to make an effort and a 
break through in cashew plantation.

The new order about paying Rs. 250 
as maximum price for cashew to 
which hon. Member Shri Vayalar Ravi 
referred yesterday has come to our 
notice recently and we are in corres-
pondence w ith the Kerala Government 
on this point.

The point about shellac was raised 
by Mr. Horo yesterday, as also the 
prices that were offered to sticklac 
growers. About schellac, two basic 
points have to be accepted and under-
stood. One is that the world demand 
is hmited; this is a commodity which 
is susceptible to be substituted by 
synthetics. If we take the exports of 
India and Thailand, the only two pro-
ducers of shellac in 1965-66, it was 
34.550 and in 1973-74 it was around 
13,000—14,000 tonnes. This year w'e 
could reach up to 8673, that is India’s 
figures, compared to last year’s 7332. 
This is the quantum  of rise in our 
exports of shellac; tha t was done at

the cost of reducing the price by half. 
Even after reducing the price by half, 
we could not push up further the sales 
of shellac. Jt is a hard fact that the 
world demand is lim ited and when 
there is surplus production in India 
and Thailand, it is bound to bring a 
crash in prices.

SHRI ClIAPALENDU BHATTA- 
CHARYYIA; How is it that the 
shellac m arket was allowed to crash? 
Is it that in U.S. the position is so bad 
that we cannot recapture our marker, 
because of Thailand’s competition tlie 
price of stick lac has-come dowTi from 
Rs. 26.0 per Kg. to R's. 1.0. Because 
of the low price, kusum  and other 
stick lac rearing trees w ill be cut 
down in the adivasi belt areas. In 
any case why not introduce cashew 
growing trees there, so tha t there is 
increase in their purchasing power?

SHRI VISHWANATH PRATAP 
SINGH: Sir. this displacement of
m arkets was mainly due to synthetics. 
I can give an instance here. The 
gramaphone record which was being 
made by shallac and lac has now been 
totally replaced by the synthetic pro-
ducts and this has been the reason for 
shrinking market. Last year, the prices 
did crash but just now the hon. 
Member quoted that its Pi'ice was Rs. 
26.0 per Kg. Well it was never Rs. 
26.0. It was Rs. 20.0 at the peak and 
that was in 1973-74. That was an 
abnormal year, there was a short crop 
both in India and in Thailand. Then 
the oil prices shot up. The synthetic 
products became uneconomic and there 
was a high demand—push in the prices. 
Thereafter it did fall to Re. 1.0 per Kg. 
and that is why the shallac was 
canalised and S.T.C. was asked to go 
into buffer operation. In West Bengal 
and in Bihar there were arrangements. 
While the stick lac was gathered by 
the State Agencies, the seed lac was 
purchased by the S.T.C. At the flelo 
level, only State could operate and the 
S.T.C. could only procure seed lac 
which is purchased at Rs. 3.0 per Kg, 
Now, it is ensured that the stick lac 
growers will get Rs. 3.0 per Kg. at 
least. Even at the height of the prices.



175 OG OT«-77 UAt «,

tShri Vishwanath Pratap Singh} 
we csnnot sell shallac at this price In 
the international market. So, the 
realistic price of shallac that we can 
sell in the international market is not 
so much as mentioned by the Hon'ble 
Member. But we can ask them what 
should be the seed lac prices. Certainly 
the Government desires that the inter* 
national prices should go up and we 
can also pay more to the growers, and 
ensure a fair return to the growers.
In this respect, 1 want to submit only 
two points regarding further efforts 
being made. All exporters have been 
required to purchase 40% of seed lac 
from the STC stocks. It is a buffer 
operation to protect the seed lac 
growers. Further, the production in 
Bihar and West Bengal is estimated 
to be about 33.500 tonnes 50fr{ of this 
will be purchased by the STC. I think 
these measures will ensure a fair 
return to the growers.

Regarding rubber, day before yes-
terday Hon'ble Member, Shri Ravi, had 
made a very forceful plea It is a 
tribute to the rubber growers of India 
that while we were importing rubber, 
now we have become absolutely self- 
sufficient. This year, the oIT-take was 
lower as reported by the tyre indus-
try and rubber industry and that 
they were facing diflRrulties in the 
market in selling ther oducts and 
they have accumu’atcj stocks. At 
the same time, while off-take was 
lower, the production was higher 
this year- This has caused a surplus 
which we assessed to be 5,000 tonnes. 
Later on the assessment was about
11,000 to 12,000 tonnes. But apart
from the surplus, there was another
malady in this. That was the 
surplus which was not distributed
normally between the various people 
in the trade—the growers, the dealers 
and the manufacturers. While the
manufacturers were expected to hold 
stocks of 2} months, they have stocks 
with them for hardly a month or so. 
This has created a very serious problem 
at the growers’ level, because rubber 
being a perishable product, the Govern- 
meat decided that the STC should

1970 DO IfTMV r tf

purchase and export rubber, till now 
the STC has purchased about 2,000 
tonnes of rubber and has also exported 
the same.

The basic constraint in the export , 
of rubber is that the international 
price is higher than the Indian price 
of rubber. Those international prlees 
are coming up—as I know, Mr. Ravi 
would say immediately—but still, they 
are lower than the Indian price This 
means a loss when we sell rubber. 
This is our financial constraint. Re. 
gardtng further export, the Ministries 
of Commerce, Industry and Finance 
are seized of this problem; and *tome 
decision could be made shortly. How- 
ever, a solution to this problem 3s the 
long-term stabilization mechanism for 
rubber; and towards this also, the 
Government’s attention has been 
drawn: and the latter is giving its 
attention ie, as to what mechanism 
could be evolved Mention was made 
yesterday about IMPEDA and the 
expoi t of marine products. I am glad 
to inform this House that we have 
this year reached the highest record in 
mar.ne products export. We have ex-
ceeded even our original target Rs 
105 crores were the target for the 
export of marine products. We have 
achieved Rs. 124 crores, which is a 
rise of 8l.5fr over last year. Volume* 
wise also, we huve done 54,000 tonnes, 
which is a rise of 20.6% over last 
year's performance. Though this has 
mainly been in the shrimps, we could 
diversify into cuttle fish, into squids 
and canned sardines which are being 
exported to Gulf eouotrlM. Frog lug* 
which had received «  scMMdfc haws 
again perhaps Jumped back*.whKfe
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la the qualify ot a frog-leg—from 
Us. 1.40 crores to B*. 4.92 crorea.

SHRI CHAFALENDU BHATTA- 
CHARYYIA: I hope the ecological 
balance will not ue upset, thereby in- j 
creasing tbe number ol mosquitoes.

SHRI VAYALAR RAVI: (Chiraym- 
teil); Canned sardines are being export-
ed because ot some kind of incentives.

SURX VISHWANATH PBATAP 
SINGH. There has been a reduction in 
canned products, for two reasons. In 
the case of frozen Canned s'mmp, for 
instance, there was a high unit reali-
zation. There was a diversion of raw 
material While we gamed on one 
front, there was a slight loss on the 
other, and because prices went up, it 
became uneconomical on the canned 
side. But the total gain being there 
on that side, there has been a total 
gam lo  increase our marine pro-
ducts export, a \ery important measure 
has lieen taken, it is the opening of 
the <ol<i-stoiage, foundation for which 
was laj<i by the hon. Mmister of Com-
merce recently at Cochin, which has a 
capacity of 1,000 tonnes. Another cold 
storage is proposed, which has a capa-
city of '>,000 tonnes, at Calcutta Also, 
to improvr the quality of marine pro-
ducts and to see that they come up to 
the standards of the international con* 
sumer, an m bui’t inspection scheme 
has been introduced Trawlers are 
necessary to exploit our deep-sea re. 
sources. Thirty trawlers from Mexico 
have been imported, along with design. 
From No2way. 2 survey ships, along 
with the equipment to make such 
ship* in our own yards, have been 
imported. Yesterday, a point was 
raised about the scheme of research 
regarding the toxic content of marine 
products, with the help of the Bhabha 
Atomic Research Centre. I am glad to 
inform that the scheme has been dear 
ed on tbe 21st April 1976: and the 
money wifi be made available for this 
sobene.

Ift regard lo coffee, again, we have 
mad* * record export {hi* year, vie. ot

Rs 84 crores. It is usually said that 
our share is too low. It is true that 
our production is only 2 per cent of 
the world production; but the share 
in worl  ̂ export*, value has been in-
creasing In 1069, it was 1.5 per 
cent; in 1975, it is 21 per cent It 
is not a very large figure, but the 
increase in our share has been 38 
per cent I would like to inform 
the House about an important inter-
national development that took place 
in November 1975 It was the Inter-
national Coffee Agreement, on the 
basis of which quotas are going to 
be fixed.

There are two alternatives either a 
country could have its quota fixed on 
H68— 72 performance or two years 
after the coming into force of the 
Coffee Agreement and that will come 
into force on let October 1976 These 
two iears are going to be very impor-
tant for us m the fixation of quota, 
and if some tightening of belt is found 
necessan the nation should he ready 
for the same

In spice another record has been 
made liy cardamom <>\potts bv Rs i824 
crores Both m volume and in value 
this has been one of the highest re-
cords so far

Tobacco a so has recorded the 
highest export earning of Rs 
crores, this >e«tr, which s the highest 
so far achieved An important 
development in tobacco is the Tobacco 
Board, which came mto existence on 
1st January 1976 Two delegations of 
the EEC are here and fruitful discus-
sions and consultations are going on 
The Chairman of the Board jotned 11) 
April 1876. The bas:c thing is how 
to ensure that the grower gets a lair 
return for his crop. For this purpose, 
action platforms have to be construct-
ed. This requires quite a heavy 
financial outlay, but I am sure this 
year some encouraging headway will 
be made, with the Chairman and the 
Tobacco Board now being there to take 
care of it
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Coming to handicrafts, in the field 
of carpets a very b*g thrust is being 
made In carpets the production is 
over Rs. 40 croies, 90 per cent of which 
is exported With the base of weavers 
that we have, we feel that we ha\e 
reached the saturation point. To in 
crease the base of weavers this year 
120 centres are going to be opened, 
apart from the 4i existing m the coun-
try, for the giving ot training to the 
weavers

SHRI RANABAHADUR SINGH
(Sidhi) Will these be hand-operated 
or machine operated’

SHRI VISHWANATH PRATAP
SINGH Hand woven

SHRI VAYALAR RAVI Ha\e the 
States agreed to this’

SHRI VISHWANATH PRriTAP
SINGH This is a Ceittdl scheme Uu 
like handlooms, then* is> no counter-
proposal loi carpet'

SHRI NATWARLAI PA1 LL <Meh 
sana) What about t it  steeplj rising 
cotton prices and their impact on the 
cotton mill owners’  (Intemtptw<i)

SHRI VISHWANATH PRATAP 
SINGH I can consol* the hon Mem-
bers. but I cannot distort facts

Whether it be coflee cashes, carda-
mom or manne products, these are the 
products which come from the sweat 
and toil of the teeming millions, and 
that too who live at a subsistence Level 
perhaps in the rural economy And 
the foreign exchange earned by them 
is a net savin'’ ber-iuse the import 
content, except for fertilizer perhaps, 
is almost nil. This vast sector of 
people give to this country so much 
of the much-needed foreign exchange, 
and that too. mot only by catching on 
inflation in the world market but also 
by increasing the volume of produc-
tion. which goes a long way in helping 
•nr economy. We are really lrdebted to

them for their contribution to the 
national economy. This year the 
world trade volume fell by 8 per cent, 
but our trade volume increase  ̂ by 
7j per cent

These goods, if we are to glvo them 
a generic name, are renewable natural 
resources They are renewable, but 
they are perishable, and because they 
are perishable, whenever there is an 
increase m productivity, the benefit 
generally does not go vo the producer 
It goes to the developed countries 
which purchase the commodities This 
has been our experience, and this i* 
also our problem

The experience of the commodity 
boom of 1974 and thereafter is some-
thing to which we have to give serious 
thought In 1974 the prices of agricul-
tural commodities reached the highest 
peak after the world war, but by 
March. 1975, the magic was over For 
some of the commodities m which we 
wore Interested like jute, the eammo- 
di'y \voom did not come into existence 
This high instability of agrn ultural 
commodities w something for our seri-
ous concorn Even in this si*u<ition. 
the benefit, if we take Ihc bil.in<'e 
sheet, went to the developed countries 
because the profit earned I y the highest 
realisation on commodities was mom 
than offset b> thf* high prices of the 
manufactured goods which we bought 
from them Even in agricultural com* 
modities it wn<? the developed countries 
which could supply the foodgraina 
which we were importing Even in 
these commodities, they were the gain* 
ers in essence and the real resources 
went to’  We have to look jnto 
this aspect more closely and more con* 
certed action will have to be taken in 
this regard. We will have to look into 
this fluctuation of prices Whether It t» 
cyclic due to nature's vagaries or due 
to low elasticity of demand and 
supply, we will have to look into 
the equation of the prices of com-
modities to the prices of manufactur-
ed goods because in this equation lies 
tile question of the transfer of the 
vM  resources from the develop** ie
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tlkft developing countries or vice versa,
I am sure that this UNCTAD meet-
ing, to which the Indian delegation 
is going, headed by our Commerce 
Minister, will focug attention on some 
of these problems of the developing 
countries which are serious but yet 
unresolved.

With thwse words, I express my 
thanks for the valuable suggestions 
made by the hon. Members.

sr* r  faff ( ^rrr ) :

Jif tr̂ f? Jnrr m rm  | i
f  i

MR. DEPUTY-SPEAKER: The De-
puty Minister has only intervened and 
the senior Minister is yet to reply. So. 
if ever you have any question, you 
wait till that time. Otherwise, there 
is a break in the debate He is only 
passing on certain information. Le* 
Ug carry oh with the debate

SHRI CHAPALENDU BHATTACHA- 
RYYIA (Giridih): While rising to sup-
port the Demand for Grants of the 
Ministry of Commerce. I would like to 
draw attention to the many components 
ot the internal economic sum nun and 
the international operation f l  many 
imponderable forces by which our ba-
lance of payments position has become 
slightly worse than it was before.

Internally, of course, we are steadily 
developing capacity in steel ~nakmg, in 
coal production, in manufacture of 
fertiliser and also the capacity utilisa-
tion has increased m engineering, in 
aluminia and aluminum production as 
also in copper and iron ore. They will 
have their effect during the Iasi three 
years of the second development decade 
between '977-1980. Bui during these 
3-4 years, we will have to keep our 
finger crossed. The Commerce Mini-
stry and the Export Promotion Agen-
cies wfiQt have to be alert on their toes 
all the time. In West Asia, it is not a 
success story and they failed, relative-
ly speaking, to take advantage of the 
opportunity of export promotion fo 
p«tro dollar oountries. Our share of

income in petro-market could have 
been effectively high. We want to 
charge price for feasibility reports to 
petro-doliar countries whereas U. S. 
and ®EC countries are giving them 
free. Things are improving this year. 
There has been generally an aware-
ness of the problems a^d we hope1 
things would look up. Unless we 
give our technical expert teams suffi-
cient foreign exchange to go in dele-
gations in this region and secure 
orders and a larger share of ihe market, 
we cannot stand against the highly 
developed competition unleashed by 
US and EEC countries.

The depressing factors about the 
FFFs (fuel, fertiliser and food* are over 
or going to be over very soon and that 
would effectively improve the basic 
balance of payment posifion of the 
country itself. This is a reflection of 
the internal economic growth and inter-
nal economic confidence that this 
growth has generated in India

Internationally, between UNCTAD
II and Iir, the lot of the third world 
including India has worsened through 
fluctuations in currency itself The 
monetary crisis caused the third world 
a 1 o*?s of S500 million dollars Wj' have 
now the second phase of mone*a"y cii- 
sis America's currency is qeltin" re-
valued. So is the case with Germnn 
Mark whereas British steriling is sink-
ing. dragging with it Franc This 
slightly revalued our rupee. Our capa-
city to mou.it exDoct offensive is. to 
that extent, impaired.

Now, Mr. V. P. Singh has spoken 
about the UNCTAD IV c*onferenc* 
shortly to open up in Nairobi to discuss 
key issues like commodity market sta-
bilisation correlation of prices of manu-
factured and primary commodities, 
technology transfer and debt relief by 
the developed world On the basis of 
past experience, we cannot be sure that 
anything concrete wilPemerge and w« 
have continuously to strive to set our 
house in order to be able to protect 
Indian economy from the impact of 
the imbalances which are developing 
in th« developed world itself.
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(Shri Chapalendu Bhattacbaryyia]

So, now, that sort of an old monte- 
tary crisis has again gripped Europe 
and will have its impact over our 
Indian trade for no fault of ours. We 
have to be alert and up and doing. The 
Ministry of Commerce has to chalk 
out a critical path for the next five 
years and see that, in spite of efforts 
by developed economies to queer the 
pitch, we can maintain our own.

Specifically, while we press for 
tariff reduction, non-tariff barriers—we 
have had a reasonable success on that 
account, to the credit of the Commerce 
Ministry and we should work to the 
êxtent we can for stability of world 

currency. A revision of shipping code 
is urgently called for. The third world 
the developing world, uses 60 per cent 
of shipping but commands hardly 10 
per cent of the shipping itself and the 
shippinrg freights are going up all 
the time. That has, howevei. created 
an opportunity for Us because India, in 
some cases, so far as petrodollar count* 
nes are concerned, as also Burma, 
Malaysia and Indonesia, have favour 
Able freight zone. Unfortunately, we 
have not been able to take adequate 
advantage of the favourable freight 
sone. If you will permit me to say, 
with 1 million tonne 0f saleable steel 
in stock, with 10 million tonnes of 
coal lying at the pitheads, we are 
unable to mount an export offensive.

For instance, in engineering capa-
city, we have done very well in some 
cases; in primary commodity like tea 
also, we have done very well. But my 
point H, we can do much belter. Even 
on the basis of the present export 
capacity, if the exporting agencies are 
alert and up and doing. For example, 
in engineering industry, on one shift 
work basis, Burn, Braithwaite, Jes- 
sops. Britania, Taxmaco, Bridge and 
Roof, Mokmeh Britannia and other 
«na!Q units, all these could fabricate 
«Sdl1tioAi1ly 2,500 tonnes of steel per 
nenft. A tonne a* raw steel would 
bring us Bs. 1200 whereas a tonne of

steei fabricated would get us Ra. 4£00 
to R*. M00, We are going to do it * » -  
tialiy «s regards sponge iron is con-
cerned, converting iron one into spongy 
iron and then exporting it, A study ha* 
shown that if we are permitted to mix, 
blend the teas, we could get 50 per cent 
more out of tea exports. These are 
good things as far as they go. But a 
drive has to be launched.

I have been crying hoarse about ex-
porting 5 Bullion tonnes of coal. What 
is the constraint? The port handling 
machinery is not there. Well, the Com-
merce Ministry should arrange priority 
and get the port handling machinery 
at the quickest possible time and get 
the coal exported That itself viil pay 
for re-structuring of the coal mining 
industry.

Similarly, I have been preying for 
manufacture of oil drilling rigs, off-
shore and on-shore, on India's eastern 
region because we could expo.t jt to 
Burma, Malaysia and Indonesia inking 
advantage of the favourable freight 
zone.

We have hardly made any move in 
this matter So, what is required is 
coordination by the different Minister 
for a wide-spectrum effort in the ex-
port drive—a co-ordination between 
Heavy Industries, the Ministry of Com* 
merce, the export agencies and the 
Ministry of Steel and Mines, and of 
Energy for promoting these exports.

As regards stick lac, there had been 
a crash in price from Rs. 20/. to Be. ' 
and tiow it has again rebounded to As. 
3 /. per k.g. I submit that the crash 
had been from nearly Rs. 28/- per ]&£•» 
it my memory is hot betraying we. 
Any way, so far so good and Rs. ax-
is now the price for glide lac per lug. 
But what about the closed 400 and odd 
hand-made ritaQac factories In the Dis-
tricts of Stoghbhum. Ranchi and Puw* 
11a to Biter and West Bengal? These
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shellac factories aw dosed *n the in-
terests of three machine-made shellac 
factories. These are hard facts.

I thank the Ministry of Commerce 
for relaxing a little in regard to mica 
control. This has created some hope 
which was not there; but they took two 
years to come to a decision and to 
evaluate, the performance of ihe 
MMTC and MITCO and. all the time, 
the Commerce Ministry and the Mem-
bers ot Parliament were being taken 
for a ride and all sorts of figures were 
cooked up and given, which presented 
a false picture altogether, while the 
malaise or malady which had seired the 
mica industry went un-noticed. But, 
at Tone last, I hope this relaxation will 
lead to a revival of the mica industries 
where 60 per cent of the workers are 
still without employment

I support the Demands for Grants of 
the Ministry of Commerce.

MR. DEPUTY-SPEAKER: Shri
Dinen Bhattacharyya, This is extra 
time for your Party and you should 
not take more lhan ten minutes.

SHRI DINEN BHATTACHARYYA 
(Serampore)- Before I start, I must 
ask the Minister of Parliamentary Af-
fairs to see that at least some person 
sits here What Is this? It is boom-
ing mere fun!

Sir, I stand here only to oppose the 
policy of the Commerce Ministry in res-
pect of the jute industry. I express n,y 
deep concern over the method that is 
being adopted by this Ministry to solve 
ih« so-railed crisis in the jute industry. 
In the Report also ft is mentioned that 
in 1975 the jute industry passed 
through a crisis. Everybody knows 
that the jute industry deponds mainly 
on exports and it is a basic Industry on 
which the whole economy of the 
eavtefn part of India depends very 
mivjh. It is the experience of people in 
our part of the country that the lute 
magnates who wore previously all Bri-
tisher*. minted money like anything, 
and aow they have been Jndianised; hut

aUho»«tt the Management’s colour has 
changed, the method and the tactics 
adopted to loot our people have not 
changed. They are looting the jute 
growers. I do not know how, knowing 
full well that our rural economy de-
pends, to a great extent, on jute produc-
tion. prices are fixed far below ihe re-
munerative level. The inputs for pro-
duction of juie have increased, but in 
spite of repeated representations given 
from West Bensnl. Bihar. Tripurn tnd 
even Orissa on prices of raw jute, no-
thing tangible has come out. Even this 
year they have fixed Rs. 135/- per 
quintal. If my memory is correct. The 
jute growers there were demanding 
that at least Rs. 100 per maund shcuki 
be fixed as the price of the raw jute 
throughout that part of our country, 
but, for reasons best known to the 
Ministry, that has not been done. I 
remember, once a vetaran Congress-
man in this House announced that, if 
the jute growers did not get a proper 
price, they would be "compelled to con-
vert the area for growing some other 
cash crop and not jute In that case, 
India will lose foreign exchange 
Even today jute is a big foreign ex-
change earner. But the jute growers 
are being exploited; the producers as 
well as the workers in the jute mills 
are being exploited, in the sense that 
they are not getting the <jues which 
they should get.

In the meantime. Government have 
set up a Committee with Shri Bose 
Mullick as its Chairman, and ihe ferau, 
of reference—I do not know how Devi 
Babu Cbuld give !us consent lo the 
same terms—are:

Ci > nature and extent of difficulties 
faced bv the jute industry on account 
of the high cost of production.

(ii) the low prices of jute yooris
and poor offtake and measures
necessary to improve the offtake, en-
sure reasonable prices of jute goods, 
reduce the cost of production and 
improve the economic viability of 
the industry.

( i i i )  the needs of the unitv. for 
modernisation, replacement of the
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Another point and I have finished. 
Half a dozen jute mills have b-'en 
dsserf and some more mtlU will be 
closed to p o i' t j  t ie  country that there 
ip a crisis tn the industry. I siy  it is 
not tr*ue and m this matter also a 
committee has been set up a tu p irttte 
committee to look mlo the issue of 
lay off etc. I do not know actually if 
thu bi-partite committee is a rr-eie 
hoax If 11 is a bi-partite cnr-mitlee, 
then why were the CITU people ex-
cluded’  Whv were not they »ncladed if 
they want to go into the condition of 
working of the jute mills and 'vhv is 
the CITU which ir  a m«iior 1 non in 
the jute industiy excluded’  Is it not 
for only thu reason f ’at CITU is 
critical of the Govt stand’  With this 
I will remind the M ni&tei regarc'.ne; 
the KharSah jute mill which has Veen 
closed for a vear now He assured 
U? tha4 it will be taken w c r  In the 
meantime the management went to 
the court Even then he a^suied the 
workers that positive steps will be 
to*"'* to take nve** the jute mill I 
v  ill rt quevt him to (»<t«ure the House 
a* to -ictuallv what the position

«n H*. * *  I.*n  ) 3-TTb * .T

faww *  frat f r p  wtt^ t
$T T , ?ft ^ S P W R f f  f f  t n  r

vr* vg ft fa ^nrr yrfireg fr* -t 
*$3 tftK *FF̂ F?rr *r?frrwp 
Tfr t  vrxln t fm r-
m : 3ft w rr ft, i
w r v t f f r w m  ft, h
*t ifto mwt wt ot
ftpTFrr wrpr f  1

^  wrr# h  i / f  fa**rfr ft *Yr
tfiWNt %K fTTtT ft t

f  % 10 fo r  ̂  n i z f t e

m  ito  t  *ns ^  
w w f «fft 'w n  

*cnht m n *  urrtf

qrftRft t , ?*r ^  'nrrr srsr
f̂irap̂ r ft 1 ^ n c  ft

sarh: ?rf fa in  f,
ft sfa ’r w  t, ^  ***’ 
ferrrcr % srratft % ^  ^
snrr ft *ftT  ̂ stft & *fr

srrr fr*m wf & ft fo ^ m srrw s rr^
% 3^ *FT *BCT TfVBrr*r fa+'-WT I

^  ?tVt

n T nr^t ft 1

rrfrWFTŴ  ^  ft f% W?
*pt ft, ntfif ^  *rr̂  wri

f r  f  | 22 3fr#WTT% f iw n r  
ft 1 areRsrcw ir ^  i r i  ?c£t f  ?rV 

3f*TR ir *fr ^  m  ;r?ff f t s r r r %  

w f w$t wtt %firgm Z-is'iH zri ft, 
tW ft wit 3pt3rY *ti

t  ?r ^  f f ^  %Ji ft 1

*nrt w) mr
ft «ftr STT % 365 f^r WTT

iftfcrf ^  ^ tfr*r
wrrh ft 1

n̂ r «rpr ^=rr ’arrpnr $ %  
3ft jvfri <Trf¥ft-

% vm 7T rn fw f ft a?r fp^?rnr
i ?nflr 0̂ 0 ?fto 

^  3TT Tft aft I 3T7T
1 1 ^<a^mwnn w sr tt

fftn Orf'Hf f .. «n% *r
ntr ^  wmi «frr smr w* 1

qr r ^ H '  % %
f*r  ̂ TTt «r •»■?% ?n% ”m  im r

mx *T'RT ?fW<T % SR
f v f t x w  *r w im
%frt $  *raT ^  ^
w m : 1 1  # ftor f%rt t o t
w»n% f  ? ar̂ t ?pr% n̂% f^mnr
HTfKR f  1 *T «rrr k
ftrxRfife % t o  ^  1 1



m t]
* *  f a t  % «rwtr £  9ft t  ?nr *  
w ftw c *n*r*t m f m  f t  orft f  t 
fipfarnr *  t o f t  tft |
iw t  « r o t  *  irrfw ? M iT  i *n| 
**fi£ srrffar r̂ m rpm ti wffar ift 

firt? # %fo-sfv m b  faftif \ 
t  *fnr *in $  m ftftnr v t fi££t 

|  {

3 W  3ft ITS £fa $ ft;
wi *rar « j*  *t *ft ^  

to? ’ftrTr 11 *  ?m  s?r?fr 
»nnr* *R$r I  %  t o w  vm 
wk i $ «rw f vvft vfetf̂ rar 
fa faff ?T?& % n m  ^  ’SPfPT
^n% f  iffc  fror ?n$ *  w* *tm  v t 
srmfr to t  f t  qw fwr 1 1  «rrr

STRT <R *fh; T O if fa Wf%T
$ wnr « w  wr $ i *  inwr
fa* t t  fRtfinr ^ht fa rr$o ito 
tfto fa<i*ft *r̂ rrir f  i ip
qiftfalff % 3TRT *f?T $,
Iff % «TRcH ff I fa *  *ft *m W
fa $ v$ ?n*r m  w  **wr 
w  fj fa *jw gfrfrfoy  *T 
<nsT5t îf|  ̂ %fa*r *pr $?rtr frrr 
<rnpr ^  «tt7tt faSrn i o t t  

nfrf «*nftdT fcnrr $ aw
WT5T p rft I  I

m
wrcvt ipmir# qrfatft 11 * tt  

sj|?T w m  triRpn# sr: t| f  i 
m  r w M  «F^r f  s w  
itffear % f^ w n r T r^ tfr^ fw ft^  
f  i w m  «P?n«rr fa *t sfr
?rm wcjttnr ^  \ v ft  
trm* ?jztRr w w iff $ fawft I  
fa  |* r qt fa%»PT * t  «w ? t  *n£t t 

wr t**frf * p f s *  f  <vern#n
f  ^  ifrfrKXK * t  C
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** <̂ Mr If H I |90«.«7 If
^  p m  1 1  %fa^ hfc ftwwr

^  I  fa  «w
^ w  wrtt | ?ft 3*i$ 5w#
f f^ ?  VWET I  I

^ t? r % ^  t  
« r  i ffp^m  w w  ift
? ? ^ < r ?rhr ^ f t #  1 1  * f t

t  ^  x̂ hf«T̂ r*r ^  c w  
# < **  J N t r n n r f ir i P i w  «rr 
»i? *$r m fa f^fpr *€m
ir «r?r |«it |, f*nt *njr 
c->Afgpr<r *rnr?f vWsr 
^  m** «Tft | ,  f^r
f ^ i r ? T  % ^t? r wm iw fr  t  fa ^  
nrr *rrr ^fjlrflr vrt wifr
^  | ?  w ^ T T ta p r w t  I -

It is regretted that it to not 
possible to revise the decision 
already taken in this regard.”

vzt  <fvx *nrr* | ,  *r?r ^  

rr*ro «fto 3wnr f^wr |  f m 
r r w n  x m  aww t  

^ r r  I  fta vrrsfV^W 
*i^?»r is  ^  TT ^  !S^ 
?^r t ferr tfr wiijt *r i fa?P
y ? ;, JPPT f ,  f f f
v .  î f t  i ^  
b flrrwr wm n̂rr fvr |, f>r v  
?ff%t * *m  vqim sm  m  
wk faw m  * m  fa? <Rf fa  ̂
r ‘ r wr«r ^  I  ^  ^  ^ N M t  
xffi rm 9 ?ft f  ^ r 1 ^
^ *r#rr f  fa w r *? 
f f  w f a v 4  ^
fa «w ^  ^  ^ p r  | ftft 
$»rt$ v f t  t o t  ^  I  *

ik? im * n  192m a y s, t m
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fe*r t  $N^Wr 
jfr w nr nw i

S*#TR? m*#t #  STHfr 9 T ^
#  * 1 %  i Srftar *  * m t  « w  

f «  ircff afr n̂r̂ rr
£ i <fr q tfr #  1975-76 ^  foft£ 

«r* 1 w ?f «rarr $ :

“Out ol over 3000 trade fairs taking 
place in the world, India participated 
lit hardly 40.*’

# T  ?*TC ft? 3rP**r 40
2r f t  irw  farar i f  <r r t  rfrz t % 

* 5r $ :

“The Committee regret to note 
that the Indian Council of Trade 
Fairs and Exhibitions has failed to 
enlarge its membership which has 
fallen from 77 in 1964-65 to 17 in 
1974-75. The Council has also not 
been able to generate interest and 
enthusiasm among the chambers of 

commerce and industry. During evi-
dence, the Chairman of the Council 
attributed this apathy to their being 
in the main internally-oriented end 
commodity-oriented. The Committee 
wish Government to combat this 
alleged apathy and achieve a, genu* 
ine involvement of the Chambers 
of Commerce and Industry."

wr> mr aft *rnr<rr | far 
ftfcnr 1 1  crrr ^  i

i f o  m  $ i sftrar sfarc 
19 72  *  m r vr i ?w f w  *r 

ftr f«n r  5 mw w r  w f wx*r $ 1 . 
mnte mwx % trr* vt fan» 
if tf  1 vm ft tom tit*

Urn W  I fti? #  ^  ft? 
l » 7 4  t  2 2 . 7 4

% 1 f  *  <rt «p3teV %
| :

“The Committee find that the ac-
tual expenditure of the Trade Deve-
lopment Authority on its participa-
tion in Asia 72 Fair amounted to 
Rs. 9.89 lakhs as against the estima-
ted expenditure ol Rs. 5.60 lakhs. 
The Committee concede that some 
increase in expenditure *vas inevita-
ble because of the decision to incre-
ase the floor area from 8000 to 11000 
sq. It The Committee are surprised 
that while CPWD was able to con-
struct pavilions for Ministry of 
Works and Housing, Ministry of De-
fence and Dept. oJJTourism at a cost 
of Rs. 43 per sq. ft  the expenditure 
on construction in the case of TDA 
shot up to Rs. 47 per sq. ft. The 
original pavilion built by the TDA 
at a cost of Rs. 6.41 lakhs for Asia 
72 was demolished in March 74 be. 
cause it was a temporary structure 
an<j shortly thereafter a construction 
of a new pavilion estimated to cost 
Rs 22 74 lakhs was undertaken by 
TDA.*'

tfrft *pt ht t  ^  f^r
I

^  vlfcm wrcr $ <www 
if *^rr ^ r r  f  êt ?fV
w  fw?V tpRWte* WfaST lit
W’Sl’fT I gnrjTC «rrc?r % 

tp* 'Snif $ f*rc*r ifr *nwt wrra*
ft^T i w  ift f  i
wt 5 ® ift ftenr t  w*r

Ir ^  f  i w%x S »ft *nftar
*PT 3fr

f t M *  f  w  q ^ r r  
m  mzrr 1 1

SHRI BAKAMAU PATNAIK (Turi): 
I associate myself with the feelings 
and sentiments expressed in the House 
congratulating the hon. Minister of 
CtnaiMfCe a&d h% Deputy for the ere* 
diteble perfoxmance rendered by
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[Shri Banamali Patnaikj 
them, it is a very dijEBcult task to have 
trade balance they have tried to 
maximise, to increas«i our export 
trade and. to bring down the import 
tvfde. Unfortunately, because of the 
international crisis, therq was spurt 
in the prices of food, fuel and ferti-
lisers, and so the import bill has gone 
up. We are really glad that they 
have been trying their best to in-
crease our exports.

Sir, I do not want to repeat what 
has already been stated by my other 
colleagues. But, I want to bring to 
the notice of the hon. Minister one or 
two facts. It was said that some im-
port and export offices should be 
opened in Jaipur. I wish that there 
should be some subsidiary or attached 
office of the Chief Controller of Im-
ports «nd Exports in different States. 
1 find that only three States namely 
Orissa, Madhya Pradesh apd Rajas-
than have no such office. What is the 
harm in opening the same in those 
States? This may encourage the 
small industries or importers and 
exporters if this is done.

There should be some subsidiary 
office in each State so that they will be 
able to look into the trade and com-
merce requirements in the States. Un-
fortunately, m Orissa, there is not 
even an exchange or control cell of 
Reserve Bank or State Bank. There 
is not even any arrangement for this 
purpose as a Foreign Trade post office. 
I took up the matter with the Minis* 
tries of Finance ang Communications 
and they have agreed on principle to 
open up the offices. If this is done, 
the backward States will be able to 
get more and more of imports and 
exports potential. In Orissa, there is 
enough scope for the STC to export 
somethings. A request was made for 
opening a branch of the St 6 there so 
that they will be able to tap the export 
potential in Orissa. The artisans too 
will be entourage* thereby. They 
purchase garden *)W*breIla* from the 
artitan f  or Rs. TO or »  and sell it 
elsewhere for Rs. 700 tq 800. The 
poor artisan does not get the real price

tor the poduet. The aagiota «tre done 
in such a way that only the miMlereen 
are benefited and. not tibft poor artisans. 
Take, lor exaknple, untoalla, Ihamlana 
ate. The attlaanf are not encouraged 
«t all* JJotesg the .STC hks a branch 
and unless there is an export house set 
up there by the State Government, 
these goods cannot be exported from 
there.

Similarly, in regard to dyeing of 
sarees etc., at Sambalpur there Is no 
demand In the market for it because 
there is no proper organisation for the 
purpose. The artisans are not en-
couraged and they Ho not know the
design that is needed in the outside
market. Should this not be the duty 
of the STC to look into the design 
aspect and encourage the artisans so 
that they can prepare the sarees in 
such a manner that there is demand in 
the outside market Otherwise there 
will be no demand for this product at 
all. It Is necessary to encourage 
these people.

Coming to the manne products, 1 
am glad that there is an increase in 
the product. There is an office for the 
purpose located at Calcutta. I come 
from Orissa which has a long coast. 
This year, there is going to be a fish 
catch which will be worth Rs. 10 
crores. They have also exported the 
marine product. But, where is the 
office in Orissa9 Who is going to do 
that? It is not the fishermen who are 
getting the benefit but some one else. 
The trade should be organised in such 
a manner that they are able to sell the 
fish at a better price. In Puri, it is 
sold at Rs. 20 a k.g whereas it is sold 
elsewhere at Rs. 80 a kg. Who is 
suffering? It is the poor fishermen 
wh* are suffering. That* must be 
some agency and there must he some 
ofltae at least for the marine products 
to take care of the fishermen. Of 
course, two fishing harbours have 
bean sit up. There must fee qpfooe 
other organisation to help the fishing 
Industry which ultimately benefit# the 
fishermen who are now toting very 
much in the catch.
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Coming to non-ed&e oil, the Mini*- 
ttr ha* been kind enough to agree that 
kf̂ wiU do something with regard to 
export ot aal oil Orissa is tygt place 
where there is so much scope lor the 
production of non-edible oil like ku- 
« i«* nuthwtoa oil etc. This is not 
used for edible purposes but this can 
he made use for our export. That is 
not being encouraged at alL For that 
purpose, if there is some office of the 
Chief Controller of Imports and Ex-
ports, they will come in contact with 
the local people about the prospects of 
the export. The people are mostly 
tribal*. They cannot get a better 
market for the produce unless you 
have an office there.

1 must congratulate the Minister for 
the organisation set up in Orissa for 
the export of lron.ore. So far as iron 
ore is concerned there is competition. 
By organising this office, at least, we 
will be able to earn foreign exchange 
so far as iron ore export is concern-
ed.

Orissa and Bihar which are the 
major provinces which export iron- 
ore and this is a very good beginning 
for organising market outside just as
oil producing countries have come to-
gether so also the iron-ore exporting 
countries should come together so that 
there is no cut-throat competition.

Sir, with regard to chrome I would 
like to say that it is a very rare mine-
ral and is used in various industries. 
There should be a total ban on export 
of chrome because of the limitations 
of our chrome mines.

Then, Sir, I am in complete agree-
ment with Mr. Dhamankar in regard 
to the distribution of viscose filament 
yam or artificial silk. The distribu-
tion of this yam should not be left in 
the private hands. It should be dis-
tributed through the Textile Commis-
sioner. These private agencies play a 
havoc as they distribute whenever 
they tike and do net distribute when-
ever, they do opt like. It is a very 
whimsical affair. There ate a large 
number of art silk weavers. They are 
not able to set their quota. If these

people go to. Bombay nobody listens 
to them. 1 mygftlt had written a letter 
to Mr. Poshi but no reply has been 
received by me.

-Sir, 1 would also like to say a word 
about nylon yarn. The fishermen 
need it for netting purposes but they 
are not able to get it in the open 
market. They pay an exhorbitant 
price and purchase it in the black- 
market. It should also be distributed 
through the Textile Commissioner with 
various State agencies. Proper quotas 
should be given to the States by the 
National Textile Corporation so that 
the fishermen do not suffer by paying 
exhorbitant price in the black-market.

I would also like to say a word 
about State Trading Corporation. I 
want that STC should expand its 
activities. But, Sir, in Orissa a large 
number of industries have been estab-
lished for the purpose of exports. 
There is one Emkay industry which 
produces saccrine. Sir, this unit had 
written to the STC and the STC asked 
for their sample. They sent the 
sample thrice but there is no response. 
The State Director of Industries as 
well a$ myself have also written to the 
STC but no reply has been received 
from them. Now, if this is the affair 
of STC how shall we be able to en-
courage the small-scale industries for 
the purpose of export. Actually, this 
is an industry which will substitute 
imports, as such there is no reason 
why it should not be encouraged. 
Also, there are small-scale units set -up 
from the export angle in the small 
places. These people are not able to 
come to metropolis and hover around 
the STC and CCIE. The CCIE and 
STC should try to help these units 
otherwise there is every fear of their 
being closed down.

Sir, everybody has congratulated 
Prof. Chattopadhyaya for making it 
possible to export a large number of 
items but I would like to say that he 
is also Importing some items which 
are no* mentioned here in this book. 
He is importing a large number of 
hippies and also exporting a large
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number ot intdhctuals. I dv&ot 
know whether bit Ministry M »  with 
it or not but the import of hippie* ha* 
become a nuisance Is Puri wsa-beach 
area and it should be stopped. The 
export of J&tdtectuals be
stopped so as to make our Industries 
grow further.
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SHRI D. BASUMATARI (Kokraj- 
har): I heartily join the sentiments
expressed by the hon. Members in 
congratulating our Dr. Chattopadh- 
yaya for his encouraging performance 
in regard to exports and imports; 
I feel that the right man is in the 
right place; he should further see to 
ft that the position improves further 
day by day.

I went to draw hi* attention In 
teyard *o Assam. Assam is a state 
wharf «11 the women are weavers. 
All those weavers are sitting idle 
for waat of yarn. Assam government 
has been t r y i n g  to replaced the indi- 
tenons shuttle with the Hying shuttle

one. The other 41? I ha4 «® eaaMWft 
to taka wife m  one M t t  j^presan- 
tative from Canada; she wa« auiprls- 
ed to see the beautiful M fB t wwma 
by the tribal women in the vfillgvai 
We have mohalla eoaunitt̂ tes and 
they have constructed M# houses and 
it Is in that place that they weave 
cloth. They are &1 occupation of 
some land unauthorised, where they 
produce jute and ptiddy etc. With 
the permission of the government end 
the official who accompanied me. 
namely, the deputy commissioner, dx 
societies were each allotted tea to 
five bighas of land. Thst way, they 
have been encouraged and only one 
thing is that yam should be supplied 
to them. Government is introducing 
co-operative societies; they are includ-
ing all the population in the co-
operative societies; co-operative so-
cieties are coming up like anything 
The question is only of supplying 
yam to them I have been hearing 
hon Members saying that they grow 
cotton in their states.

Cotton is not grown in our region. 
Jute is grown in our region. Here 
I would like to draw the attention of 
the Minister to the fact that only in 
Assam attractive specimens of silk 
like muga, endi and pat are produced 
Nowhere these products are produced. 
Cloth manufactured from these pro-
ducts, that is, muga, endi and pat, it 
very durable end it lasts for 10 to 
15 years Hie Canadian l&dy was 
very much surprised &o see these 
things made out of these products 
and she asked *why don't you en-
courage the manufacturers to export 
these things made out of these pro* 
ducts’*.

Here 1 would like to point out that 
there is no proper facility available, 
like the office of the Import It Expect, 
whom the local manufacturer* at 
these goods can contact, if mcfe an 
office is located in Gauhati, the maim* 
facturers will be able to «owN*l th«m 
to explore export jM bBttttt. 4
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Now, there it mother point which 
1 would 9k* to draw the *ttentian of 
hoa Minister hew. ThK It about 
wild wnhtoala. fa  Assam elephant* 
and rhinos are in good number. In 
those days, Rajtah* and Maharajahs 
used to purchase them for the take 
erf luxury. Now, there Is no Maharaja 
or Raja* all are common people. So, 
there is nobody to purchase these 
animals. But at the same time, we 
do not export these attractive ani-
mals. x heard that export of these 
animals i8 going to be stopped be-
cause there is an Act in regard to
Dm  preservation of wild animals, I 
would request the Minister to con-
sider export of these animals. It is 
not that we cannot protec* them if 
we export them. If we export them, 
they will be protected in a better 
way and along with them we can 
send the Mahouts and Phandis, who 
are tribal people, to look after them 
and train them in foreign countries. 
In this way, we can earn foreign 
exchange also. Already some tribal 
people have gone to foreign countries 
with their animals. Therefore, I 
would request the Hon'ble Minister 
kindly to consider export of these 
elcphantg and rhinos to foreign coun-
tries, to comply with demand of the 
foreign countries.

There is another point In Assam 
more than 55 per cent of the total 
production of tea is produced and a 
large quantity of jute is also produc-
ed. These commodities earn good 
foreign exchange. But when we 
compare the share of the State, it is 
meagre. I would therefore request 
the Minister to help the J*x>* States 
like Assam to allot a larger share of 
the exchange earning* ao
that 0mt9 i* encouragement to pro* 
due mere in consultation with Finan-
ce Mtetrtry.

tourirfs should also he «*~ 
c o i n ^ ^ ^ i r l s i t t h e  $t«te. There

are a number of attractive spots in 
Assam which can attract tourists. X 
would again stress the point that m 
branch Oftce of the import and b -  
port Department should he establish-
ed in Gauhati so that the local people 
stay contact them for the purpose of 
exporting elephants a&d rhinos and 
cldth made out of muga, endi and pat. 
The people of Assam do not know 
the procedure of export and import 
business and only by opening one 
such office, they will come to know 
these procedures.

SHRI K. LAKKAPPA (Tumkur): 
Sir, I rise to support the Demands 
of the Commerce Ministry and say 
a few words of appreciation about the 
performance of Prof. Chattopadhyaya 
and his colleague in bringing about 
qualitative and fiuantitative changes 
in our exports. But this is not 
enough and they will have to intro-
duce qualitative changes in the ad> 
ministration also- Of course, he has 
announced the export policy regard-
ing various items. The STC also is 
developing our exports and showing 
various results. I appreciate the way 
the Chairman and the Secretary are 
operating, but still there is some tact 
and intelligence required to operate 
international trade. They have to go 
deep hito the markets of the interna-
tional world. I say this because in 
spite of their careful and cautious 
operation, the STC have sustained 
heavy losses due to bungling in the 
*ice deal. We are losing a very good 
market which is being captured by 
Pakistan. This is what the Economic 
Times says under the heading "STC 
bungling costs dear.”

“Gross mishandling of basmati 
rice exports by the STC have re-
sulted in a net loss ®f Rs. 3 cross 
in foreign exchange. The rice deals 
have fluttered the official deyecots 
and a departmental inquiry has 
been initiated by the Chairman of 
STC, it if learnt A special com-
mittee of top STC officials and a 
representative from the <$nune*ce
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* ministry *rft conducting aft inquiry 
tato the deals. 8®C baa been 
Setting very unfavourable prices
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tfce Midlit mtvqr has not M i  
mad* and «v*n the STC has not 
tatoft up, in a big way, th* orgezrt- 
zation of these items, in spite of the

for recent export deals in basmati 
rice, pertly because of its belated 
entry into ttee oil-rich, Gull mar-
k ets ...”.
It is xcost unfortunate that we 

could not have [the imagination to 
catch the trade in the Gulf States 
where we can find flourishing mar-
kets. We are even barring domestic 
consumption of basmati rice and ex-
porting it, but still we are sustaining 
losses! That is how the STC is hand-
ling it So, your staff and adminis-
tration must see to it that there is 
a qualitative change in handling ex-
ports. The Ministry has to make 
special efforts t̂  capture markets in 
the Gulf States where petro-dollars 
are operating. The trade expansion 
to that area has not taken place 
sufficiently.

There are various items produced in 
South India, including Karnataka, 
which can be the biggest attractions 
in other countries. Efforts have not 
been made to open offices and orga-
nisations in the South to organise the 
export trade, except one branch 
which has recently been opened in 
Bangalore after a long time. That is 
not enough to meet the needs of the 
situation, and encourage growth of 
export of various items for earning 
snore foreign exchange. There is a 
decline in cashew trade in the south 
and in Karanataka, it has almost, 
come to a halt, Only certain market 
operations are going on in Kerala, 
but not in Karnataka. Even with 
regard to see products, there is no 
organisation to boost up the exports 
*o that Karnataka may bt benefited 
and ultimately foe country may get 
more foreign exchange. In Karna-
taka* we are encouraging the growing 
of bananas, mangoes and various 
oQutr ******* tynt unforttmaMy then 
Is m  «8ort to find international 
BM ttfttf f i r  M B .

good atmosphere Jar pawing mrtom 
items, ie, those which yern cannot 
grow in the North. The southern 
region has completely been neglected 
by the Ministry of Commerce. I 
represent the Cardomom Board, We 
are unable to control the ‘gatmala’ 
disease which is one of the many 
diseases. Figures lor various years 
have ghown this. This year, there 
has been a certain increase in ex-
ports, but the disease 1 mentioned is 
still taking advantage of the situa-
tion and is coming in a big way in 
the marketing of cardomom.

The Cardomom Board is not pro-
perly constituted and represented. 
As far as the organization of car-
domom trade is concerned, the pool 
marketing system has also not been 
accepted by this Ministry. I cannot 
understand why thi« Ministry has 
rejected the proposal made by the 
Cardomom Board for making research 
and applying the same principles as 
are being followed in the case of the 
Coffee Board. Hie pool marketing 
system has been denied. There are 
hardly any reasons given for the ncn- 
acceptance of this system. Accep-
tance of this pool marketing system 
will ultimately help the grower. 
Unfortunately, this request was turned 
down when Mr. Shah was the Minis-
ter of Commerce. I am told that the 
reason has been reported only to a 
few persons in Bombay who are 
operating in the catfanotn msifeft; 
to help those people, the pool mar-
keting system hat been denied, (fti- 
terruptbn*)' These «re very impor-
tant policies that we tom  to M f e  
I do not know how the cMtttttton 
of the Spices Bevetepaunt Connell 
ha* been made; it is meant to deal 
wtth the various itam« feat w« are 
exporting to various countries, 
ceding the Ifiddle-last which Is the 
Wggset spte, MMNMtag area. We
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are not taking interest in growing 
sptoes. Xveto th» Spices Development 
Council ha* hardly met after it was 
eonstituted. How is the Ministry of 
Commerce not aware of all these 
tfafogtf We in the South are interest-
ed in growing certain items and are 
also interested in marketing them 
internationally. But these items have 
been completely neglected.

Now about the functioning of the 
MMTC and MMX«. You want to have
• good market;‘and the MML is doing 
an excellent work. It is catching the 
imagination of the market in Japan. 
Australia is competing in this field; 
but in spite of it, this organization is 
doing very good work. It is a State 
organization and encouragement is 
not being given to it by your Minis-
try; and the MMTC is coming in the 
way of its functioning. This should 
be stopped; and you should see that 
encouragement is also given to the 
to the utilization of the mineral de-
posits in Karnataka; other items 
should &lso be encouraged.

Therefore, may I conclude by pay-
ing that I hope tve will formulate a 
strategy, which will provide a new 
vista of economic developmet in this 
country. India is a hig country in 
Asia. You must see how in a big way 
we can operate as a developing na-
tion, in regard to internal develop-
ment as well as external control over 
the economic situation. You should 
have confidence In <hi* House and you 
must announce a new strategy in your 
speech.

There was a study report which re-
ferred to the adverse effects of over- 
invoicing at exports and under-in-
voicing of imports and how through 
legislative, administrative and orga- 
nisatkmal efforts this problem can be 
att^ked. | hope our Minister knows 
Hit problem antf that «woh«
a mm r fn te *  « f » dynamic poltey, 
ft*  guideline* of wWcfc 1 * will give 
%  tie  course of bk retfjr to the d«- 
U W . t

SHRI D. D. OSSAI (Kaira): Sir,
I would like to congratulate tite hon. 
Minister for Commerce for his per-
formance on the export (rant and his 
boldness in the export-import policy, 
which he has enunciated last month. 
He could have been still bolder. 1 
would request him to raise his sight 
now to an export figure of Bs. 10,000 
cores, or even Rs. 20.000 crores. This 
would not be impossible in a country 
of our size with its resources and 
technological base. We nave made a 
break-through. The hon Minister 
has to be congratulated for having 
done so. But I would also like him to 
take advantage of the break-through 
and carry it to its logical conclusion, 
which means that v© can easily consi-
der a figure of Rs. 10,000 cores withm 
the next two or three years

There are many things whicn we 
would like to do to achieve this One 
of them would »e maka it a little 
more easier for foreign travel, because 
to know what the customer wants is 
the best way of our increasing the ex-
ports. I remember the position of 
Japan soon aftej< the second world 
war. It was deeply in d-iDt with a 
heavy debit balance, so far as foreign 
exchange was concerned. At that time, 
lots of them started touring all over 
the world, studying what the customer 
countries wanted, what their competi-
tors are making and how much and 
in what manner they couln supply 
those things to those countries. So 
they werfe able to create a new indus-
trial structure at home which couLi 
produce to customers needs and «U 
things at a cheaper rate, which had 
a tremendous impact on its economy.

I can safely say that our Commerce 
Minister Is in a good position to parti-
ally, if not wholly, eliminate our un-
employment problem. Recently, he 
had been to the Middle East and some 
other countries. He knows that even
• email country like Kuwait is remit-
ting to India Rs. 80 crores to 60 crores, 
because of timet Indians who have 
fftoe there in eeerch of employment 
®hi» fi not t  brain drain but more or
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lew an invisible sxport of our surplus 
personnel, which We can safely do, 
whe» the unemployment back home is 
« f a tremendous nature.

Training programeg would be one 
of the ways of taking care of it. We 
have a big agricultural base, which 
is a big advantage. I would strongly 
urge upon him to think of increasing 
agricultural productivity to take care 
of the increased volume of export of 
many of our goods, be it cotton or 
jute, or any other commodity. In jute 
there is some limitation, but then 
there are sugar, groundnuts and hun-
dreds of other products which are re-
quired in the world, for which export 
possibilities exist.

15.00 hrs.
In the field of the general scheme of 

preferences; many of the Quotas go 
to the Western coiintiies indirectly. 
For example, the quotas of the back-
ward or developing countries are ex-
ploited by Hong Kong, Singapore, 
Taiwan, Korea and the Philippines. 
They are being used not by the local 
people there, but by the multi-natio-
nal*; and big manufacturers of west 
which establish their manufacturing 
divisions in these countries and export 
to the developed countries. But our 
country unfortunately does not even 
know what quota we have got. Of 
course, it is there on paper, but the 
publicity which is necessary for tak-
ing advantage of it is unfortunately 
not there.

The Minister has been kind enough 
to provide finance for the exporters, 
but it is only against letters of credit, 
and not against orders. Because of 
ihe recession, sometimes foreign firms 
find it too costly to obtain letters of 
credit as they have to deposit the 
equivalent of 30 to 40 per cent in a 
bank account for getting it. All that 
they do is to issue the order. So, 
if we can get finance against orders, 
ihat would be a great help.

•The procedure in respeet of duty dnwbmU, cash qwitaac* etc., has

bdati made considerably easier, but 
ther* % still a Jag of about one month 
or sq. 1( ft can be reduced to* a week 
or a few days, that would JWip our 
exporta, because leek of cash w an 
impediment in producing goods and 
exporting them at competitive prices.

Then there is the issue of working, 
manufacturing or developing various 
products for the international market 
like diamonds, natural silk and «o on. 
In Israel, for example, they have put 
up huge estblishments for diamond 
cutting. This is a facility which does 
not exist in India. Similarly, in seri-
culture, for a hectare we can Set Rs. 
7,000. There is a l«»*t to the export 
of rayon, nylon etc., but the demand 
for natural silk is greater. Our export 
has gone up from Rs. 12 to 16 
crores, but it can be easily improved 
to XU. 300 crores if we can only es-
tablish sericulture through mulberry 
trees which grow practically m every 
part of the country. Thousands of 
unemployed youth could be absorbed 
and skilled and unskilled people can 
also be used m the various processes. 
Temperature required is between 20 
to 25 centigrade for small area which 
could be easily established any part 
o! the country with limited equipment. 
That is not much of a problem.

Mr. Da/ja wag saying that there 
were so many commodity boards, but 
for oilseeds no hoard exists. This is 
one of the items in which price and 
volume fluctuate. After four yea” , 
they have established the Tobacco 
Board, but then, Gujarat which pro-
duces 20 per cent o ' tha tobacco in 
India, and is the second largest to-
bacco producing State, does not find 
a place in that Hoard. The Minister 
promised me that it would be done 
with the passing of the Bill.

Recession is there Let us make use 
of it. The country is passing through 
recession and deflation. These are two 
great advantages we should exploit to 
the fullest. Which country at 
cost could provide recession and dele-
tion of this nature like (js? This *» 
a great opportunity lor ua U> *xpwt 
anything. .In iU parti ot the world*

DQ 1976-77
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today, Indian goods are cheaper. But, 
unfortunately, we do not know what 
to make and what customers want. 
And that is why 1 requested a large 
number of Indian to travel all over 
the world, to study the market, come 
back home sod produce goods which 
are wanted according to the specifica-
tion and at reasonable prices. That 
could only be a way out for increasing 
exports or utilising our recession and 
deflationary facilities.

Unless and until the Minister takes 
personal interest ana see to it, things 
cannot be improved. I have a list of 
boards where he could take good care 
of these things. Unless and until he 
dotes it, I am afraid, things woulfl not 
go fast; and probably, these things 
could not, for that matter, be done 
here, but I would -’ ike him to check 
up these things on his return from 
UNCTAD where l.e is due to go. and 
I feel that ho wouti not be able to do 
a lot of things at UNCTAD. Recently, 
regarding cotton, a lot of things are 
said openly, and. as* the growers re-
presentative, I had to present their 
case. The Minister nay investigate 
and find out any placj; in the world 
where cotton is cheaper than in India. 
There is no place in the world where 
cotton is cheaper than in India. It 
we had surplus, which he had to mea-
sure, then he should permit exports 
three items alone, oil, food and Certi- 
tion of cotton textiles and its reeds of 
Cotton. Surplus cotton should be ex-
ported.

The same thing applies to other 
agricultural commodities where the 
surplus should be allowed to fee ex-
ported after providing the buffer stock 
which the country consider* an in-
escapable requirement Unless this is 
done, I am afraid, things cannot go 
fast With these words, I support the 
demand.

THE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPADHYAYA): 
I wjtlj first express our gratitude on 
behalf of myael*, my colleague and 
my dfftdal colleagues for Hie Wml

words that have been said for the per-
formance of the Ministry. I do not 
know whether we entirely deserve 
this. I can assure you that we will 
try to deserve this.

Various points have been raised and 
I hope you will be kind enough to ap-
preciate that all thoa« points cannot 
be touched. But right at the begin-
ning, I would like to mention that the 
points which I would not be able to 
refer to here ara rot for that matter 
be taken unimportant from our point 
of view. We will bear that in mind 
and do whatever possible under the 
circumstances.

Frequent references have been made 
to the balance of payment position, 
trade deficit and other allied subjects.
It is well-known that under the pre-
sent circumstance-- and btcause of the 
nature of our own economy, we have 
been more at the receiving end of 
inflationary world situation than at 
the giving end. So, altaough we have 
foaen trying to export more and more 
of the exportable surplus which we 
had, yet due to circumstances beyond 
our control, we have had to import 
more than what we could export. If 
you look at the import figures you will 
find that in 1971-72, our import was 
of the order of Rs. 1824 crores. But 
by 1974-75, it want up to Rs. 4,468 
crores. It is more than hundred per 
cent rise. In 1971-72, our export 
figure was R?- 1.008 crores and in 
1874-75, it went up to Rs 3,304 crores. 
Our deficit last year was Rs. 1.164 
crores. I would like to mention that 
three itam$ alone, oil, food and ferti-
liser, accounted for 5s* per cent of our 
import bill.

As I said, right at the beginning, we 
had little or no control over the com-
pelling items from import point of 
view. This year also, our import bill 
had been going u.i. But in tha last 
three months of the financial year, 
1975-76 we are observing a steady re-
latively downward trend. We might 
*%p, we have been perhaps successful 
in reversing the steadily upward
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trend. In absolute terms, compared 
to our import of the previous year, in 
the last three months ol the financial 
year 1975-76, the import figures have 
been less. We hope, this trend will 
be steady and our deficit will be 
lowerted.
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A reference has been mode that 
perhaps we hav* not been able to cash 
on the opportunity and scope offered 
by thte affluence of the Middle-East 
countries. That is not correct fac-
tually. In fact, our exports to 
Middle-East countries, particularly, 
oil rich Middle-East countries, have 
steadily gone up in the last few years. 
In the year 1973-74, a« late as that, 
our exports to Middle-East, and 
Nigeria, oil rich countries, were to the 
tune of only Rs. J65 crores In 1974- 
75, that is, within a year, the exports 
have gone upto Rs. 461 crores It is 
nearly 180 per cent rise and, we hope, 
the exports this year will go up 
further.

The broad feature of our deficit is 
this. We import mostly capital goods 
and, as a result of inflation, their 
prices have gone up very high. It is 
true, in respect of items that we ex-
port, because of inflation, we could 
cash on their higher price value. But 
the items of our interest from the ex-
port point of view are not that much 
influenced or have not been that much 
influenced because of inflationary situ-
ation as the capital goods prices have. 
Secondly, in respect of the two prima-
ry commodities which are not capital 
goods and which we have been import-
ing, namely, food and oil, peculiarly 
enough and, from our point of view, 
unfortunately enough, their prices 
have gone up very high. Therefore,
both on the counts of capital goods 
and these two primary commodities, 
we had U> foot an unprecedentedly a 
very high import MIL The item* 
which we are "exporting did fetch 
a higher prices but not that much 
higher la comparison with fhe price*

of items which we are importing.

We are mow on what might be said 
to be the threshold bttween the de» 
veloped and developing countries, con-
trary to what we had been doing a 
decade age, now the sem{processed, 
semi-manufactured and manufactured 
items all three taken together, account 
for almost 50 per cent of our export 
or may be little less. In another ten 
years" time we hope that we will move 
to the era of exporting more manufac-
tured and semi-manufactured items 
and less of raw materials and primary 
commodities. This is the result or 
spill-over effect of gradual industria-
lisation of our economy and broaden* 
ing of our export production base. 
Therefore, in the context of our chang-
ed economy....

SHRI B. V. NAIK (Kanara): Did 
you say ten years?

PROP. D. P. CHATTOPADHYAYA: 
Yes, because already, of all the de-
veloping countries. excepting the
OPEC, India is the only country wheTe 
the percentage of export of manufac-
tured and semi-manufactured and 
semi-processed items all taken to-
gether account for as high a figure
as 50 per cent. So, this is a very geed 
trend, reflective of the development of 
our economy. Therefore, in the con- 
text of these problems and prospects 
taken together we are drawing up a 
sort of export strategy, as it might be 
called.

There are some broad features of 
this strategy. One is the strengthen-
ing of the production base of export- 
oriented industries. We don't think 
that industrial production as such can 
generate export production, export is 
not an automatic spill-over effect of 
industrial production rise. Therefore, 
in its wisdom, the Government cf 
India set up an Export Production De-
partment In tiie Commerce Ministry 
so that a new thrust Is #iven to export 
production as slightly distinguished 
from industrial production as such. 
And this year, as you know, another

d g  x m -n  ; n 6MAY 3, 1076
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Department, the Textile Department, 
has been set up in the Commerce 
Ministry and this is also in keeping 
with the nature of the potentiality of 
the industry which alone accounts lor 
22 per cent ol the total industrial pro* 
ductioa of the country. It seems it has 
a very big export potential and I think 
it has been a correct decision that this 
has been given to the Commerce 
Ministry. So, in addition to the 
Foreign Trade Department, the Export 
Production Department and the Tex* 
tile Department will be adding to our 
objective ol what I call the widening 
and diversifying of our export produc-
tion base.

The second feature of our export 
strategy is the simplification of the 
procedure for issuing import licences 
and relaxing export regulations, and 
this has been very dearly spelt out in 
the Import policy which I had the pri-
vilege of laying on the Table of the 
House a few days back.

The third thing is the payment of 
compensatory support and draw-back 
of customs and excise duties through 
commercial banks and we have decid-
ed that compensatory support in 
cases which on scrutiny, are found to 
be deserving, are to be given on a 
steady basis and not on an ad hoc 
basis, and wherever possible—and I 
hope it will be possible in most of 
the cases—the compensatory support 
which will be made available will be 
mAde known well in advance so that 
the producers an dmanufacturers can 
plan their production well ahead of 
the actual production.

Fourthly, we have, in the case of 
Customs duty and import licences, 
given some relaxation and, fifthly, 
there is liberalisation of export con-
trol regulations. Sixthly, there Is 
grant of credit for a longer period and 
on concessional terms, both at the pre. 
shipment stage and post-shipment 
stage and ere axe also, In this connec-
tion, actively considering the setting 
Up of either a specialised Cell within 
the IDBI for export financing or of 
an Independent Export-Import Bank.

1 say ‘or* because both these alterna-
tives have been engaging the active 
attention and consideration of the 
Government ^f India. But we do 
believe that, like export production* 
export financing deserves a separate, 
specialised attention.

The seventh element is liberalisation 
of release of foreign exchange lor visits 
abroad. It is true that some hon. 
members have pointed out that, in 
some cases, the facilities of liberalisa-
tion have, perhaps, been abused. But 
if we start presuming that all the peo-
ple who are wanting to go abroad for 
promotion of exports are dishonest 
and. therefore, we become extra-cau-
tious, our procedure will defeat the 
very objective that we have in view. 
We shall check the matter, we shall 
scan the post-audit later on to see
what they do or what they have done, 
but I think this facility is called for.

The eighth element is, we are also 
organizing more trade fairs and com-
mercial publicity. One hon. Member 
has mentioned that the number ol 
fairs organized has gone down. As 
you know, in the last two years, 
financial discipline was enforced in 
different Ministries and, therefore, 
this particular section of the activities 
of our Ministry was subjected to the 
policy of stringency and austerity. 
But now we are coming back to our 
original position, perhaps even to 
little better position. Recently, to see 
that commercial publicity is given due 
attention. Government have decided 
t̂  set up a separate, autonomous 
Trade Fair and Commercial Publicity 
Organization. It will be a high- 
powered autonomous body, looking 
after our commercial publicity which 
needs a very specialised type of skill.

Another element is our expo repro-
duction strategy has been joint ven-
tures. The total number ot joint 
ventures cleared—-I am speaking from 
memory, I may be wrong—is 268, in-
volving an investment of Rs. 40 
crores, almost exclusively in the form
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«f capital goods export, and in excep-
tional cases it may be necessary—we 
have not taken a final decision—to 
participate also in equity, cash equity, 
not necessarily capital goods. That 
depends on the nature of the venture 
we agree to.

The tenth element of our strategy 
is Joint Commissions. From our expe-
rience we have found that Joint Com-
mission is a very potent instrument 
for identification of the areas of poten* 
tial and also for attending to the prob- 
lems in bilateral fields and also recti-
fying the same. So, in the recent past,
we have set up a Joint Commission
with the USA, a Joint Commission
with the UK and a Joint Commission
with France, in addition to the other 
Joint Commissions, we have set up 
these three new Commissions.

With all these ten elements of ex* 
port strategy taken together, we hope, 
our export will get a new thrust.

Many hon. Members referred to the 
problem of cotton. We have repeated, 
ly come before you and taken your 
time in explaining our position. 1 
cay, we have been explaining our posi-
tion. It is not that we can always 
solve the problem because it is a very 
difficult problem; sometimes our cotton 
growers grow more cotton and they do 
not get the right price.

Sometimes, the crop size is short, 
prices shoot up and the whole industry 
complains and also the consumers 
have to pay higher prices; our export 
competitiveness is also adversely 
affected and we are in difficulty. While 
we entirely agree with my friend Shri 
Desai and others, who have highlight-
ed the importance of ensuring fair 
return to the cotton growers, I humbly 
submit that the interests of the con-
sumers should also be borne in mind 

we have to reconcile the interest 
of thwe two sides, the consumer and 
the grower and it is on this principle 
that our policy is based. Xt ia easy to 
gay, but it ia not io  easy to implement 
because there are certain difficulties.

As you are aware, because of credit 
control policy pf the last year and 
year before, Cotton Corporation of 
India could not get the money that we 
needed, but we have to abide by the 
discipline of the economy as a whole.
I am rather disturbed and 1 mult be 
very dear on this matter; I find that 
by the end of April, the price* of vari-
ous varieties of cotton have gone up by 
Rs. 400 to Rs. 700 per candy and the 
prices of cotton as on date are near 
the level of April 1974, which ia al-
most an all-time high level. If cotton 
price rules at this level, Government 
cannot remain a silent spectator for a 
long time. Already, some hon. Mem-
bers have advised us for importing 
cotton. We do not mind growers 
getting a reasonable price, but reason-
ableness is a relative thing, relative to 
the capacity of the cloth consumer to 
pay for cloth. The per capita avail-
ability has gone down and it is an 
inelastic item; nobody uses less cotton 
than what absolutely he can.

15.27 hrs.
[Sh ri B kacw at Jha Azad in  the 

Chair]

SHRI VAYALAR RAVI: What is the 
profit of the mill owners?

PROF. D. P. CHATTOPADHYAYA: 
That is another thing. I can tell you 
that from 1950 to 1976, except for two 
years 1952 and 1974, the price of cotton 
textile has not been higher than the 
price of all manufactured commodities 
taken together on an average. But we 
should not blanket and lump up all 
together the most efficient mills have 
been making very good profit, but 
they do not constitute more than 29 
per cent on the outside, but there are 
80 per cent, certainly 75 per cent, who 
are not only not making profit, but 
losing and as a result of which, we 
are today saddled with 103 mills and 
there are 1? or 14 still closed. It is 
not a uniform picture which can be 
painted̂  in a blanket manner as very 
dark of very bright; the g*ey area Is 
wider than the both. I would say that 
if jfrose who are holding t\* Stock of 
cotton, whosoever they migh* be, stick
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to this policy and force the cotton 
pcica* to go up in this maimer, Gov-
ernment will be left with no option 
but to import cotton. But that is not 
left to myself I would like to do, be* 
cause 1 want that the growers should 
get a reasonable return and a little rise 
In cotton price will not goad me to 
rush for import, but if the traders and 
others hold huge stocks and thereby 
allow the price to go up in the manner, 
it is going, 1 have to and Government 
have to intervene at some level or the 
other.

SHRI D. D. DESAI: We are with 
you and we do not like prices to go 
up further.

""SHRI NATWARLAL PATEL: Will 
you please tell me, as compared with 
fOriaign prices, wnat i* the price of 
Indian cotton?

PROF. D. P. CHATTOPADHYAYA: 
That i« not a fair comparison. The 
purchasing power of cloth all the 
world over is not identical.

The textile industry is in difficul-
ties. We are running ourselves 103 
mills...

SHRI NATWARLAL PATFL: Tint 
is due to mismanagement of the mills 
not because of cotton prices being 
high.

PROF. D. P. CHATrOPADHYAYA: 
My colleague, Mr. Singh, has already 
explained the functioning of these 
mills. It is partly true that mis-
management of some private mills is 
the cause in some eases. When we 
took over the mills, our loss last year 
ie , 1974-75 was Rs. 30 crores and the 
estimated loss this year was Rs. 70 
crores hut because of the good work 
done by my colleague and the NTC 
officials and the workers particularly, 
the estimated loss nas come down 
from Rs. 70 crores to around Rs. 50 
crores. That shows that a very care- 
M  honest and vigilant management 
can alter the picture to a great extent 
even amidst all the difficulties and the

constraints. But this h  not to mini-
mise the problem...

SHRI 8. M. BANERJEE (K anpur): 
But what about take-over of the two 
textile mills in iCanpur?

PROF. D- P. CHATTOPADHYAYA:
I know he is vWy much interested in 
it and I have not forgotten his in-
terest ( J£l |

I have already mentioned that in 
addition to the 103 mills, there are 
another 12 or 14 mills which are 
closed. There are a few more mills 
which were closed but fortunately, in 
the last few weeks, some of them 
have been opened.

Spinning sector is in a very bad 
shape. We have to look into the pro-
blem as a whole. As you know, the 
handlooms are a disorganized sector 
and their problem is even more sericus 
because the organized sector at least 
is strong enough to make itself hard 
and hard by the people who matter, 
but the handloom weavers are very 
poor and disorganised and spread 
over thousands Jf villages and their 
credit position is very poor. So, it 
has been included as one item of the 
20-point programme of the Prime 
Minister. Therefor a, we are giving 
special attention to the handloom sec-
tor.

The composite mills sector en-
trusted with the responsibility of pro-
duction of the controlled cloth have 
been complaining and it is partty true, 
that in producing controlled cloth 
they have to incur losses. Naturally, 
it is not in our interest to see that 
more mills fall sick, whether they be 
of private sector or the public sector. 
If they fall sick and become closed, 
we cannot remain indifferent. We 
have to intervene at some stage or 
the other. So it is in ou* interest and 
in the national interest that the money 
invested comes back from the public 
sector and even the private sector 
mills do not *aI1 »ck and also the 
handloom weavers get some work and 
also Che powerloom sector which is
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working at some 35 per cent of their 
capacity should get some more work. 
So, one of the policy decisions we have 
taken is that controlled cloth obliga-
tion will be transferred so far as 
dhoties and saries ara concerned to 
the handioom sector and the other 
three items of the controlled doth, viz., 
drill, shirting and ion? cloth can be 
transferred to the powerloom s-ctor. 
So far as drill, shirting and long cloth 
are concerned, the obligation national-
ly will continue to ba witn the mill 
sector but they can transfer it to the 
powerloom sector so that the released 
capacity they can utilise for produc-
ing things which are more profitable 
from their point of view and also the 
powerloom sector gels additional work. 
But we have seen to it that the power-
loom sectors in violation of the Gov-
ernment order which is now almost a 
decade old have been producing colo-
ured dhoties and saries are not allow-
ed to do so. If handioom sector and 
power-loom sector get or start thus 
additional production in handioom, 
the demand for yam will pick up and 
that will, perhaps, contribute to the 
restoration of the health of the spin-
ning sector. We have tried to look at 
the problem in an integrated manner.

SHRI S. R. DAMANI (Sholapur): 
May ! know wien is this scheme go-
ing to be implemented'’ Will you 
kindly tall the House the exact date, 
as this very announcement was mad** 
three months back?

PROF. D. P. CHATTOPADHYAYA: 
We took this policy decision two 
months back. As I said, the handioom 
weavers are diso* .'janised, rpread over 
to thousands of villages. They are not 
covered even by co-operatives. Some 
of tha co-operatives, in some parts of 
the country—stay Bihar, Bengal and 
Assam—are disorganised, dis-functton- 
« l co-operatives. We have to organise 
them. We can notionolly transfer the 
obligation. But they have to produce 
them. Two high powered committees 
have already been set up to work out 
details and in « phased manner, «c- 
tually to transfer this obligation from

the composite sector to the handioom 
and the power-loom. Thia powerloom 
sector will get the beneftt as soon as 
the poorer sector can be prepared for 
taking up the obligation.

Reference has been made to some 
difficulties encountered by the Silk 
sector. We have « Taasar develop-
ment Corporation. This is being set 
up to increase in a regulated manner 
the production of tassar. Also the 
Central Silk Board has an ambitious 
marketing and price stabilising pro-
gramme. The objectiva of this pro-
gramme, in short, is to avoid undue 
and unhealthy fluctuations in the price 
of silk throughout the year and to 
have a steady price as far os possible. 
In order to co-ordinate and accelerate 
the research programmes and pass on 
the results of the research to the seri- 
culturists, a Technical Officer Incharge 
of the Research Co-ordination is pro-
posed to be appointed in the Office of 
the Central Silk Board.

Another hon. member referred to 
the problems of the employees of 
Sericulture Research Office in Beh- 
rampur. I am looking into the matter. 
If there is some administrative lapses, 
I will try to rectify the same.

More than one hon. member referr-
ed to the problem of Jute Industry. 
It is another industry which is really 
worrying us and, perhaps, rightly so, 
because the export earning from the 
industry was of tha order of Rs. 300 
crores. It has come down last year 
to Rs. 245 crores and, I am afraid, it 
may go down. Jt is n t̂ because of an 
entirely internal reason, but because 
of lower off-take in the foreign mar-
ket, because w« have lost ground in 
competition with synthetics and also 
financial mismanagement. I say that 
sickness of the jute industry is pertly 
due to external reasons- -our uncom-
petitiveness in relation to synthetics 
and also because of recession and the 
U.& demand mainly and European 
demand partly for jute carpet having 
gone down. Unless construction acti-
vity pick* up in the$« areas, we will 
not be able to get bade to our origin*
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*1 position. Apart from that there is 
eome very unhealthy competition 
from some of the neighbouring coun-
tries. I am sorry to say about this 
and this ta an avoidable thing. I hope 
that o«ur friends in the neighbouring 
countries will appreciate that it is not 
in the long-term interest good to 
undercut us in this field This is also 
a disturbing feature in the jate trade. 
Some mills are closed down because 
of financial mismanagement, not be-
cause of intrinsic or incurable rea-
sons References were made about the 
Khurda Jute Mills. There hns been 
financial mismanagement and that is 
the finding of the investigating com-
mittee. But we cannot do anything 
more because this is pending before 
the H&gh Court. you know since 
the court is dei«»d of the matter we 
cannot take action now on takeover 
or anything ftlse. *lhe industry is in 
a difficult situation and ve aia trying 
to help them in every possible man-
ner. We have provide,! relief in the 
matter of export jute ^oods Jute 
Corporation is functioning to its 
maximum efficiency. As I hive said, 
there is the overall credit control 
policy and it is not possible for us to 
provide the .Tut** Corporation that 
amount of mon^v which they asked 
for. As you know there have been 
these constraints. But they have done 
very good work and 1 would like to 
say that this year the jutp-rjrowers 
have got a price which is higher than 
the price they have ever received. It 
is another question whether he avtu- 
ally got it or the middleman got some, 
thing. But so far as the price level 
is concerned, it is quite high. The rop 
was of short size and because of mar-
ket forces certain problem* for the 
industry were created. But 1 doubt 
whether by the end of the jute sea-
son there will 1* enough raw material 
left for running the industry. I 
thought that the House should know 
the serious situation and so I have 
explained the situation. There are 
certain item* where the growth poten-
tial is very groat and naturally we 
will concentrate our attention on those 
items, while not neglecting the other 
items.

Leather ig an item, for example, 
where there is sreat potentiality and 
we are moving, t»g I gaid just at the 
beginning, from raw and semi-pro-
cessed to manufactured and semi-
manufactured processes.

In the last two-three years, our 
manufacturing capacity has gone up 
and, in consonance with that fact, we 
want to bring down the quota of ex-
port of raw hides and skins. We have 
reduced the quota of export "f hides 
by 50 per cent and skin by 10 per cent. 
That need not cause us any worry 
from any quarter because never, in 
the history of the leather trade, they 
could export more than to 49 mil-
lion small pieces. So, even with this 
cut in quota, the leather that is a\ail- 
able for export will be of the order 
of 52 million pieces. Whila we do not 
like to disrupt thi trade, we certainly 
would Uke to ensure that the n-anu- 
f act u ring installed capacity at fie at 
cost does not remsin idle. In leather, 
our goods are finding a good market 
abroad.

We are now entering into a colla-
boration with some foreign country 
and also companies who know the 
modern technology and also the mar-
ket tie-up which are very important 
for marketing and exporting of these 
goods. Engineering pooods is anoth?: 
field where we have been doins; welJ 
and we hop? that this year we will 
touch the four hundred crore roaik. 
Coal is another item which has a tre-
mendous growth potential. All these 
years we have been exporting to our 
neighbouring countries like Nepal. 
Bangla Desh and Burmah. Now. we 
have some w!er from even West 
Europe, Japan and some distant coun-
tries. My colleague, Shri Pant, was 
saying the other day that the coal 
production might go up to 108 million 
tonnes— it will he an all time high. 
|| there is enough of port facilities 
which, 1 hope, by the <J»d of this year, 
will be available in Haldia Port, we 
can export more. This is a very good 
item. A doubt has been expressed

595 L.3.—8
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whether we should export coal at all. 
Sir, as you know, sincto you «>me 
from a State where coal is moat in-
tensively concentrated, we have, even 
at this rate of exploitation or a little 
higher rate of exploitation, coal re- 
aarvw of 700 to 800 million tonnes by 
that time, an alternative energy and 
other things would be thought out and 
executed by the1 posterior generation.

Garment is another area which is 
also picking up the last three to four 
years. I had *»n occasion to mention 
on the floor of this House—three days 
back—that we have gone up from 
Rs. 11 crores in 1071.72 to Rs. 145 
crores in the year 1974-75 in three 
years. And, in another one year, that 
is, in the year, 1976-77, we hope to 
reach Rs. 225 crores mark. The most 
encouraging items in smaller units are 
coming in large numbers. So, we also 
ensure raw materials to them. One of 
the projects of our handloom sector is 
to see that export variety of raw mate-
rials, more crepes and more checks are 
produced so that our actual require  ̂
ments of the garment sector are ful-
filled in time.

Steel is another important item. We 
are producing steel more than wte re-
quire and we are exp>>i ting that. That 
is giving us good money. Another 
item which also we can look forward 
to is the processci meat. We have 
not fully «xpJoit*l it Government 
has recently taken a decision that 
processed meat os an item, should be 
further exported. Zn this matter, my 
friend Shri Shinde, can lend his help 
as he ha# done already and I hope he 
will lend his further help if possible. 
Processed food and processed meat 
both are very important items. Take 
for example buffalo meat, goat meat, 
etc.

A reference has also been made 
about the functioning of the S.T.C., 
MMTC and Handloom and Handi-
craft Cxport Corporation and also 
M3TCO—Mica Trading Corporation. 
As I have been *ajrin* the perfor-
mance of the Ministry Is, to a great 
«x*end, dependent upon the good

performance of these pobUc sector 
undertakings. I have no hesitation in 
saying that, generally speaking, they 
have been doing a very very good 
work. If « corporation handles hun-
dreds of thousands of items, there 
nay be one Or .two lapses here 
and there. I do not rule that 
out. But rule that that out 
But, wherever it has been brought 
to our notice, we have been taking 
care of it. Shri Basumatari had refe-
rred to a certain thing. It has been 
punished for that because there was 
some lapse on his part. Therefore, 
the organisations—I do not like to go 
into detail—have been doing their 
work in a commendable manner.

Sir, a reference had been made to 
inventory position particularly in 
respect of non-ferrous met ails, that is, 
it has been high with the MMTC. 
This is an immediate result of the 
recessionary situation because on the 
basis of specific orders placed on 
MMTC by the exporters or manufac-
turers of MMTC imported these raw- 
materials. The iemand ot the manu-
facturers went down and they did not 
lift the same from the MMTC. MMTC 
being a public sector corporation, na-
turally, it cannot take a very f*d hoc 
decision. As sucn, they were saddled 
with these. Sir, if it shows anything, 
I will say that it shorn that they had 
to suffer the loss because of their high 
sense of duty Sir, in a recessionary 
situation this sort of unwanted state 
of affairs is unavoidable.

Sir, reference has been made to 
chrome export. It is a very important 
mineral and we badly need it increas-
ing for our steel production. So, we 
are, very cautious in the matter of 
allowing its export and from August 
1975—x am speaking from memory— 
we are not allowing Ita export. Only 
the contracts entered into before 
August 1975 are being serviced now 
and we have restricted the quota.

Sir, some problems have been ex-
ported by the wk» exporter*, Some 
remedial measures have been taken 
end in mica, the formula ot 10 per
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eent private sector and 40 per cent 
MITCO ia being modified. That will 
tatyp the exporters.

Sir, I would not like to take imrch 
of tftq time of the House and would 
like to say very briefly about the 
multi-lateral negotiations like UN-
CTAD. We are jaing to attend this 
UNCTAD. It 's a very important 
thing and all the world over there is 
a lot of interest regarding the out-
come of UNCTAD. We cannot pre-
judge but there is serious interest of 
ours in the outcome of the delibera-
tions of this Body. As exporters of 
commodities like sugar, tea and jute 
we are interested in it and also, as 1 
said earlier, we are now major ex-
porters of manufactured and semi-
manufactured goods. Prom both these 
points x>t view we are interested in 
the outcome of UNCTAD as we are 
interested in the deliberations being 
held in Paris.

So tWase multi-lateral negotiations 
aimed at evolving a new economic 
order are of very major interest to our 
country, because with the rise in oil 
prices, we have been vary badly affect-
ed and we are what they terhmc&lly 
call one of the most seriously affected 
countries. So, for our trade deficit, 
w*a should possibly be compensated by 
buffer-stocking operations, and also 
by compensatory finance; and also by 
better access for our manufactures to 
Industrialised ?ountrie3 and we are 
ertainly interested in these Because 
of quota and other restrictions im-
posed on some of our manufactures in 
the industrialised countries, we are 
experiencing certain difficulties. So it 
will be our endeavour to see that our 
manufactures :,'et better access to the 
industrialised counfries. For lhat, we 
will utilisei theaie multi-lateral forums 
as we have been utilising the bilateral 
forums, joins commissions, etc.

Our trade with different regions Is 
going up. As I have mentioned, par-
ticularly with reference to the Gulf 
countries, West Europe and USA, it is 
going up. A friend asked why we do

not resume our trade with China. I 
would only nay that since a desire has 
been expressed that we want to nor-
malise our relations with China, in the 
matter of trade appropriate decisions 
will be taken at the appropriate time. 
As X have already said, we want 
riendshdp with all; we have enmity 

with none. This policy will certainly 
be reflected in trade, but at the Tight 
time.

SHRI S. M. BANERJEE; While re-
plying, he did not refer to the taking 
over o fthe two mills in Kanpur. He 
said he would do it, but he has con-
veniently forgotton' it.

PROF, D. P. CHATTOPADHYAYA: 
We have said in this House on diffe-
rent occasions that the two mills in 
Kanpur will be taken over. But 
some modifications of the laws are 
called for. Therefore, we are in that 
process. I have said it before and I 
repeat it

SHRI VAYALAR RAVI: The hoff. 
Minister has not made any categori-
cal declaration about the purchase 
and offtake of rubber. The price 
was statutorily fixed in 1960 on the 
basis of the 1967 price level. So I 
want to know whether any commit-
ment will be made about the price 
being statutorily fixed again and 
about offtake by the tyre manufactu-
rers and others. I had raised 
another point which has not been 
replied to. This is about the export 
obligation of certain firms who were 
given licences for expansion as well 
as for establishing industries. Your 
Chief Controller of Imports and Ex-
ports was said to be verifying it 
Have you got any permanent machi-
nery for this?

PROF. D. P. CHATTOPADHYAYA: 
I can only say that in regard to the 
Item of rubber, for taking a final de-
cision we have to consult both the ID 
Ministry and the France Ministry. 
Mr colleague has already said, and I 
repeat, that STC have been asked to
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move into the market, operate and 
purchase, and they will do it Export 
obligation is being looked after by a 
cell in the Office of the Chief Control-
ler of Imports and Exports. What 
the result is, 1 cannot readily say. But 
if he is interested, I can let him know.

TUT W f : fa*  STTTT 
TUMftVH % flT% STCte*

v r  v w n f r  w t t  i r n
wwi % irk ^  srfrft % 
ftR  crttoT trn ft  irr
Tf IT I

$*ncm7— srfa^rd

«pV tort trerff-̂ rsrft t, 
wrfrct tt  «nrrfH  ̂ v[
faw n- &—•trf* ^  ktsSV
'rrf ̂ mr'rft spit *m it m

T̂7% Hf% $ ?
18. 88 bn.

PROF. D. P. CHATTOPADHYAYA: 
He has already written to me. I am 
looking into this matter.

SHRI K. LAKKAPPA (Tumkur): 
I had mentioned about the Cardamom 
Board. In this commodity, the pool 
marketing system should be Introduc-
ed.

Also a big organisation should be 
set up in the eouth for exploitation of 
this potential. It has not been cover-
ed in his reply.

PROP. D. P. CHATTOPADHYAYA: 
I do not readily recall; I shall let him 
know later on.

MR. CHAIRMAN: Now, I shall
now put all the cut motions to the 
vote of the House.

AH the cat motions were pat end 
negatived.

MR. CHAIRMAIN: The question is:

'That the respective sums not 
exceeding the amounts on Revenue 
Account and Capital Account 
shown m the fourth column of the 
Order Paper be granted to the 
President to complete the sums 
necessary to defray the charges 
that will come in course of pay-
ment during the year ending the 
31st day of March, 1977, in respect 
of the heads of demands entered in 
the second column thereof against 
Demands Nos. 13 and 14 relating to 
the Ministry of Commerce.

The motion was adopted.
{The Demands for Grants, 1976-77, tn 

respect of the Mtnietry of Commerce, 
which were voted by Lofc Sabha, are 
shown beloto—Ed ]

No.of Name of Demand Amount of Demard for Amour J of Dtnuu d lor
Demard Grant on account vo'ed by Grart voted by the House

the House on 23-3-1976

RevenueRs. itsl Revenue
Rs.

Capita!

13 Ministry of Commerce

14 Foreign Trade and Export
Production

16,74,000* .. 83,67,000

34,99*&fiOO 644*14740° *74>97>39»a» 3*U»»3?iMO


